
:: 

269,277,281, 299, 300, 301, 302, 303, 31.9 325, 
326; 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348,350,351,352,353,354,355,356,357,358, 
3 59, 362, 363, 364, 366, 368, 369, 370,371,372,  
373, 380, 381, 384., 386, 38.8, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Bash.eer, Judicial Member 
Hon'ble Mr. K.Gcorge Joseph, Administrative Member 

0A29/2013 

Cl-I. Mohanimed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'l'.P.Uatheef 
S/o Atteka 
'['hiruvai.hapui'a, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Is!and682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavrathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan Island, Union Territory of Lakshadweep-682 558 

Applicants 

4 



r1 

5 

. '. 
The Executive Officr 
Village .(Jveep)  Panchayath 
Kiltan Island, Union Teiritory of[ akshadweep-682 558 

The 'Pi incipal 
GovérnfrientSenior Secondary School 
K.iItn Island. 
Union Fei i itory of Lakshadweep-682 558 

	
Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 

h Territory of Lakshadweep-682 558. 

2 Mais: h4.17.  
Sb Kidavu Komalarn 
Thenakka! House, Kiltan Island 
U1ion Territory of Lak8hadweep-682 558; 

Abdulla A.P. 
$b Khalid 
Aliniapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Iazi 

S19, 'th Koya 
dthie 	111am, Kiltan Island 

UidnTeiitoiy of Lakshadweep-682 558. 

SydNi1uharnrned Koya C.H. 
SboMuthpkpya 
Chiiayath I-louse, Kiltan Island 
UniOn Territory of Lakshadweep-682 558. 

• Rafeek K h a H.M. 
S/o Abdul Rhman 
Al iyar -louse, Ki han Island 
Unioi l'erritbry of I.akshadweep-682 558. 

(ByAdocate Mi Shahu Steedhatan) 

• 	• •• 	 Versus 

Applicants 



3 

	

. 1. 	Uh.iqn Territory of Lakshadeep represented by 
the Adninistrator, Kavarathi Island-682 555 

	

2 	The 1irectoi of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-68.2 555 

	

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
KiltalTi Island 
UniQn Territory of Lakshadweep-682 558 

(By Advo6ate.: 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3. 	bA 87/2013 

1. 	Abdul Salarn P.P., age 43 
S/o, Saidmuhammed 
Ruthiyapura, Kiltan Island 
1ak shad weep. 

2 	Sajid Khan, age 33 
So Sadrnuhrnmed 
Katipheta House, Kiltan Island 
Ilsi ad 

(By Advtcate Mr Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Uion Terrjtory of Lakshadweep 
Kd\/arathi -682 555 

2. 	Th9Di.Pec.tor, Department of Science & Technology 
alad'ee.p Administration, 

Kav.;at Island-682 555 

r '  
3 	. Siib T.7ivisioral Officei 

Mrt of tb Environment Warden 
rnent oEnvironrnent and Forest, 

KjiFt..añ. tslãnd LalKshadweep-682 558 

4. 	Th .Chaiperson, Village (Dweep) Panchayath 
Ki Itán Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



II 	

4 	 I 

(By Advocate 	(Mi S Radhakiishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4 	OA .113/2013:. 

I. 	N4Lrthuko.y T.P. 
$/o Kidäve Haji 
Thu uvathapui a, K iltan, Lakshadweep 

2 	SaliJi P 
S/d Ibrahirn Haji 
Paridaia, Kiltan, Lakshadweep 

3. 	YaèbobP.K. 
S/oSübair.A. 
Punnaldad, Kiltan, Lakshadweep. 

4, 	AliMohamnied 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A.P. 
$/o. ,Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

Ia. 
/o1i,c1ave 

AFi o Kiltan ,. Lakshadweep. 

14ua'var 
Sb S!)aik K.K., Palliyachetta, Kiltan, Lakshadweep. 

SatharC.H. 
S/o'Moharnned P. 
Chadipyra, Ii.jtan, Lakshadweep. 

 
b innd V, 

kian, Lakshadweep. 

10.lu1edP.T: 
S/ô k'un'ii Haji., Pallithithiyoda, 
1i1tin, L akshadweep. 	 App! icants 

(By Advocté: N4s.Daisy I Daniel) 

Versus 



I. 
Uni on Territory of Lakhadweep 
Kâvarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Kl!:ta682 55:S: 

3 	The Eployment Officer 
Kavatathi, Lakshadweep-682 555 

4. 

	

	Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village .(Dweep) Panchayat, Kiltan - 682 558 

1-10rt1cultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558. 

(By Advocae0 : MrS.Radhakrishnan-R1 ,3,4&5) 

5. 	OA 12692013 

I. 	AsadullaK.0 
10 Yqusuff 

Knnichetta, Kiltan Island 
UT of Lakshddweep-682 558 

Kunhi.M, 
Sb. Ambuloy 
Mapd1iiel' Kiltan Island 

558 

NaävK. 
S/o Mphammc( 
Iornalarn Kilfan Island 
UT4Lakshdadweep-682 558 

4, 	Salém P.1. 
S/o'Hamsa 
Ptithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

5. 	aCeek:P.P. 
/.o. Chãcán 
'uitaKiltan Island 

UT 	shdadweep-68.2 558 

Respondents 
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I 

 

KynhiK.P. 
Sb Pukbya 
Kattâiripa!ly, K41tan Island 
IJT of L:akshqaweep-62 558 

AbdUl Kàsirn P.V. 
S/o. ?.4uneer 
Pentàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedhaan) 

App Ii cants 

Versus 

I. 	Uion Territory of Lakshadwep represented by 
the AdrninistratOr, Kavarathi Island-682 555 

Tle Dftèctor ôfPanchayath 
pnJri'tory of Lakshadweep. 

Kavaiathi lsland-682 555 

The Chairperson 
Village (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Oiflcer 
Village (Dweep) Panchayath 
K i Itan Island, Union Territory of Lakshadweep-682 558 

'The Envirpmet Warden 
Dpaimerit QfEnvironrnent and Forest 
Zobal:O°ffice, Kiltan Island 
Uiion Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

Jalaludheen K.K. 
Sb Shaik Poovalap 
P.00- y- dlap -Icuse, Kiltan Island, 
UT f fk.hadeep-682 558. 

 

mly 
	

1slthd, 
(JLI of Lakshadwecp-682 558 
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3 	Ibrathulla T K 
S/p Aharded 
Thnaka1 House, Kiltan Island, 
UT 0Lakshaweep-682 558 

4. 	AfribraiiA.P. 
Sb S.yed Mohammed 
Arakalapura House, Kiltan Island, 
UT of L.akshadweep-682 558. 

5 	Ismail I 
S/0 YUSUf 
Tholiyoda House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Sied..Mohamrned Koya K.P. 
. S/b Mohammed 

Kanji.pui'a Hduse, Kiltan Island, 
JJT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/,o Muthukoya 
Ammipura I-louse, Kiltan Island, 
Ul' of Laksh4dwe.ep-682 558. 	 Applicants 

(By Advocate Mr Shabu Sreedharan) 

Versus 

1 	Union eirtoiy of Lakshadwep represented by 
the Administator, Kavarathi Island-682 555 

2. 	The irector f Panchayath 
Union TrritoIy of Lakshadweep 
Kavarathi Isnd-682 555 

3 	The chairperon 
Vill 
	

Panchayath 
Kiltn Island,i Union Territory of Lakshadweep-682 558 

4 	TheExecnuv&Offlcei 
Panchayath 

Kiltan Island, Union Tei i itory of Lakshadweep-682 558 

the.. Ass istat Engineer 
Electrical SubDivision 
Kan Island 
Unn TerritOry of Lakshadweep-682 558. 	 Respondents 
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(By Advocate MrS Radhakiishnan (R1,2,4 & 5) 

7 	OA 181/2013 

I. 	Sadakathu11;A, age 38. 
Sb Kunhi Ahammed 
Ajnad House, Kiltan Island 
La k shad weep 

2 	Naiai611aP1 ,age26 
Sto Iuhhi 
PaI:lihithiyodâ ; House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

. 

App! icants 

The Administrator 
Qión Territory of Lakshadweep 
Kavarathi 7 682 555, 

2. 	Thc1 .airperson.. 
VilIage (Dweep) Panchayath 
Kiltai 682 558 

3 	Dii ecb oPnchayat 
Departrnnt of Pan chayath 
Ka'i'athi-.682 558, Respondts 

(By Advocate: Mr.S.Radhakrishnan (R1& 3) 

8. 	O.ANo. 212/2013 

P.P. Havvabi, W/o. Abdul Salarn 
Lbourcr, Agriciiltural Department, 
Ati.1rid,Rósiding at Pallipurarn House, 
Ufflc, nI eriitd r)) of Lakshadweep, 
Agàiislaiid 

(By Adce: Mr. 	Jaju Babu) 

• 	Versus 

I. 	The birector of Agriculture 
Union Territory of Lakshadweep 
Ka'aratti !s1nl - 682 555. 

App! i cant 
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2. 	TheAdrninistrator 
Union TerritorS' of Lakshadweep 
Kavaratti Is1and - 682 555 

(By Advocate Mi S Radhakrishnan) 

9 	0A266/2013 

1 	Sabu Au K 
Kuriyathi'oda House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Paul House 
Kalpeni Island. 

KR CheriyakQya 
Karuppathapura House, 
Kalpeni Island. 

.C.Jaffei 
Pakkipura House 

a1p,eni TsInd. 

1-labsa. A 
Alikorde House 
Ki tanisland. 

AR Naserna 
Aynapura' House, 
Kayaratr1s1and. 

(By A 	 Gangesh) 

Versus 

• 	I. 	IAdniiator, 
driinisatidi of the Union Territory 

bfLakshádwèp, Kavarathi —682 555. 
Fhe bireéto (Services) 
Adrhinistatioi of the Union Territory 

• 	of' Lakshadwep (Secretariat), 
Kavaratti— 6 	555. 

Wt 
epanrnritEnvironrnent of Forests 

LJnfi Tè Qry of Lakshadweep, 
Kayâàt1(i- 	555. 

Respondents 

App! icants 

Respondents 



le- 
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(By Advoate: Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M NooiulAmeen 
Sb K C Sayed Mohammed 
Mulayarn Hou se, Agatti Island 
UnionTerntory, Lakshadweep 

	

2. 	B.M. Manso. 
Sb. Late A.C: Mohammed Jalaluddin 
Bharkath Manzil 
Agati lsland,Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

1.he Administrator, 
Unin Territor) bfLakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
I)eprtment of Panchayath 
Kavaratti —.682 555. 

Director of' Sdience and Technology 
and nyirpnn-ient, 
Uña:on ',err 	Lakshadwéep 
Kavatathi 682 555 

Direcr (La6our& Employment) 
Kavarathi —682.555. 

5.Special Officet 
Village (Dweèp P.arichayat, Agatti) - 682 558. 

(By Ad6cte: Mr. S; Radhakrishnan) 

	

II. 	0A269/2013 

Ahamricd Ba.sheerA,C., age 32 
­ 

S/o T.Ounjs 
Arakalahdt Ijjan Island, 
Lakshde'p: 

	

(By 	A 	cäte'.'hjous Kuiakose) 

Applicants 

Respondents 

Applicant 
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Versus  

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682.555 

The Executive Officer 
Village (Dweep) Panchayath 
Ki1tan 7 682 558 

Uortici.ilturai Assistant 
Village (Dweep) Panchayat, 
Ki1an-682 558. 

(By AdocatC•: 	,(1r.S.Radhakrishnan (Rl,3 & 6) 

12 	A2772oJ3 

Hamedad, :aA& 2 
D/o Said MuhAnimed 

H Nambihrn ouse, (iItan Island 
Laksad.p. 	.. 

(By Adyocate: Mr.Grashious Kuriakose, Sr.) 

Versus 

he Adininistratoi 
UT of Lakshadweep, Kavarathi-682 555 

2 	Dietor of ariohayath 
Depaitniènt f Panchayath 
Iavathi-682 555 

3 	xeutive Officer 
Village (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaiipei son 	 S 
Village (Dwep) Panchayath, 
Kiltan-682 558 	 Respondents 

(By Ad 	M r S Iadhaknshnan - R1-3) vocate  

13. 	Ok2.81'I2O.i3•'.: 

3ahaP 	I  
S/o:Sãyid V.K. 
Valloiñkadiyodu 
Ki Itan lsland, Lakshadweep 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat, 	 Applicants 

(By Advocae: Mr.rashious Kuria.kose, Sr. & Ms.Daisy I DnieI) 

Versus 

1 . 	The Admnistiator 
UF of Lakshadweep, Kavaiathi-682 555 

2. 	Direc, tor 
Sci.nce &Tdhnology 
Chétlat-682.556 

3 	Diiectoi ofPanchayath 
RpralUee1b4Jment Department of Panchayath 
Ch6tlat7682 556 

4 	Chaiperspn 
\'illage (Dweep) Panchayath 
Chetlat-682 556 

5 	Addl Sub Divisional Officei 
Chet1at-682 556. 

6. 	J.iinior Scientific Officer 
helat-682 556. 

7 	Accounts Officei 
Seci ctai iat, Kavai athi-682 555. Respondents 

(By AdMocate MrSRadhakrIshnanR13 & 5-7) 

14. 	OA.../2Oui3 



• 	 '3 
A K Sajeed 
Akkara House 
Kalpeni Island 

	

2 	P Haseena 
Poodyeni House 
Kalpeni Island. 

A.T. Ahadabi 
• 	.Athanarn Thottarn House 

Kalpeni Lsland. 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Island. 

C.P. Noorjehan 
Chemmanarn Palli House 
Kalpeni Island. 

	

6 	A.K. Beebi 
Aralda!ar I-louse 
Kalpeni Island, 

	

7. 	M.P. Mohammed 
Mullipura House 
lalpeni Islard. 	. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus. 

Th.eAdministator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director, (Services) 
Administratiqn of the-Union Territory 
o1Lakshadwp (Secretariat), 
Kavaratti - 682 555. 

bartmentf Agriculture 
Unin Territory of Lakshadweep, 
Kavarithi 68:2 555. 
Reiesentd by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 



. 

15. QA 300/2013 

B.Koya,agc42, 
S/o Barnmad, Bilutheth i-louse 
Andron Island. 

B,Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K,Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P,Hassan, age 41, 
S/o Saeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P,Moharnrned Yaseen, age 33, 
S/o Nal Iakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island, 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

II. 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrtt Island. 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomahi, age 47, 
D/o B uhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohamrned 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.l-lakeem, age 48, 
•S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakiclave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan, age 41, 	 0 

S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Androfl Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott island. 

H.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island, 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Androti. Island. 

K.Mohamined Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

32: K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

. K.K.Mohamrned Farook, age 27, 
S/O Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
Slo Sayeed Ismail, Aliyathaia House, 
Andrott Island 

K.AbIU1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkacja House, 
Andrott Islaiid. 



I 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal HoUse, 
Andrott Island. 

T.M.Mohanimed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/0 Pookunhi KOya, Thekila 111am, 
Andron Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andron Island, 

M..C.F-Iamrnedathbi, age 37, 
D/oYousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Androti Island. 

(]uhar. Madeen,aBeegum, age 37, 
D/o Mohammed B, Aliyathara House, 
AndrOtt Island. 

46 	K 1 Pookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt 1-louse, 
Ancirmt Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: N4r,K.B.Gangesh) 

Versus 



. 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-6825 55 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohinmed Shamsheer M.K. 
S/013thesha U.P. 
N'layamkkada. 1-louse, Androth. 

Mohammed Asker 
. S/o Seethi 
Aliyathara I-louse, Androth. 

Nouhakhan M.K. 
SIoSiied Koy 
May a 	

a 
h'ikakkada 1-louse, Andwth 

	

9 	Mo1mmed Kasim P P 
Sb:Idave, Palathupra 1-louse, Androth 

AbduJ, Ak.bar 
S/o 	ibair 
Pai lath Puthiy'a Pura 1-louse, Androth 

Mujeeb Rahman 
S/o lbrahini 
i\liyathara 1-louse, Androth 

SiiäK.T. 
/o)1im lKo)'a 

Kunjtiathi I-louse, Androth 
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 Mohammed Hassan 
S/a Kunhi Koya 
Ayenmada House, Androth 

 Moharñmed Abdusalarn T 
S/a Abusala 
Th.echèri House, Androth 

 Muhammed Rafi 
S/a Nalla Koya K. 
Poodamkakkada House, Androth 

 Muhammed Kassim 
S/a Koya 
Shaikkinte Veedu House, Androth 

 P.P.Koyarnma 
S/oP.K.Kidave 
Palathupura House, Androth 

 Muhãrhrned Khaleel 
5/0 Aidu11a 
A1iyahara House, Androth 

 Muhammed Basheer C.P. 
S/a Abdul Khader 

herikka1 Puthiyapura House, 
Androth. 

(By Advoqate 	Mi S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA:3O1/2013 

Attakoya T.V, age 44 
$b Koya ThankgalT, 
1'hai1at1i Valiyakkattu 
Andrbh Island. 

Sayced Koya, age 43 
Sb Koya Kida"e, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnmada House 
Androth. Island. 

Yousaf, age 60 
S/o Ahammed, Kandalath I-louse, 
Andi'oth Island. 

5 	MLIJOeb Rehman, age 35 
Sb Koya, Kaiachetta House, 
Andioth Islaid 

A'bdUi:i'Jas2r; age 38 
SboNalla Koya, Kunnashada House, 
Androth Islaiid.. 

Mohammd.I3asheer, age 37 
S/o Yacoqb, .\liyathara House, 
Androth 1slhd. 

s1i:h 	iddei, age 35 
Sbo ; SyeKo'ya, Pandath Puthiyapura House 
And 	Iand. 

Pookbia,4*41  
S/,o : I,','byam'qia., 1  ]\/layarnpokada House, 
Androth Island. 

Noulal, age 43 
S/o Koyanba 'Koya, Thacheri House, 
Andnbth Island. 

Asif, age 3.7 
S/o:Seethi Thcheri Moosathada House, 
AnthQth I s.1 d. 



12. 	Hssan, ag.e 30!:. 
S o Janiialud1een, Kadiyammada House 
Aidroth 1 s 1 and .  

11 MOhammed Rafek,. ag&4 I 
Sb :Ayshomiiabi, BilUtheth House, 
And.roth Island. 

Jalal', age 37 
Sb. Kunniseeçlhi, Palathupura House, 
Androth Island. 

Farook, age 49. . 
S/o Ioyamrna, Pochalarn House, 

ndroth Island. 

16 	Abdul Hassan, age 51 
§/6.A6dul ihader, Karachetta House, 
Androth Isand.. 

Ky,a,e48 
Sb Sayed Mohammed, Thacheri Moosathada House, 
Andiothls!änd. 

Basher, age,7 
5/oKidave, Modampura House, 

id. 

hammed Hssai, age 42 
S/o TiamccdAzhjk:akern Pura House, 

d;r0t I 	• 

20 	Jabbai,age39 
IS/d Nalla Koya, Kunnashada House 
Androth 1s1ad. 

r'4oharnmed.Lyaudden, age 33 
/qSay.ced.I4phammed, Neelathupura 1-louse 

And roth Island. 

IIa6edage.4 
$o Saycd1amrned, Kunhali House, 
Anciroth kland 

23 	Shahul Hame1, age 33 
Sb Kidave, Poodamkakkada House 
Androth Island 

24. Iaidad Beebi age 46 



[I: 

Siddceque,age43 
S/b Kidave, I\4odiyothada I-louse, 
Androth Island. 

Shanavas, agd 33 
Sb Kunhi Koya, Pochalarn House, 
Androth Island. 

Pook d nhi. 	SOn 
S/o KiciaY, Aliyathara House, 
idrtFTai. 

KaleeI3 
S .6 Buhdri Aanakar House 
Adroth Is!a1; 

U1y.s, age 36 
S/oHarnza K'ôya, Aliyathara 1-louse, 
Androth I °sla, 

Mohammed $sheer, age 39 
S/6 Sayeed  Mohammed, Aliyathara House, 
A,ndl,ot Is1 

MiJiiP1f age 33 
Sb1Sayed Isçi!, Aliyathara House, 

• 	 ItI! •L'I41 ,AQ1CIIJ'.A 

F' 
Cl iiy.Koage46 
S/p Kader, Matharapura House, 
Adroth 11aid'.' 



36 Mohammed Saleern, age 33 
Sb Koyama, Kannipura I-louse, m  
Andioth Island 

37 	Shamsuddeen, age 33 
'S/d:Abdul Kadei, Belichetta House, 
Anbth Island. 

38 	Kunhiseethi, age 47 
S :/o  Aboo Sala, Lavanakkal I-louse, 
Androth,Island.H S 

Yacoob, age 45 
S/o Sainddcen Kunnashada 1-louse, 
Androth Island. 

AbdulJabbar,age38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal, age 41 
$b. Sayed, Bukari, Bidumkattu Bilutheth House, 
Andoth fsland. 

Subaçk,age.19 
0 ,S 	Bdkari, Thacheri Biyyada, 

Anfroth Island., 

SajinaBde,uimage29 
Dbo Nal1akoy., Lavanakkal I-louse, 
Androth Island. 

Shahartas Ieeirn, age 28 
Lavanakkal I-louse, 

nddth Ilard. 
S 	 S  

Si'acj,hä age 32 
Sb 1?9pl 	Iii; ah math Villa, 

coi Ilád. 

	

46 	isarnuddn P p T, age 33 
. 	sai 	hddath House, 

Androh Islahd. 

47. 	1qbal, age 42 
Sb Yousaf Pandaram I-louse, 	 S 

Androth lslaid.. 



i'issan, age.39: 
S/o SayeedBu1çari, Matharapura I-louse, 
Andi oth Island 

Mohammed S1eem, ige 38 
S/o Yousal', I hailath I-louse, 
Andot!i Island 

50 Mohdmmcd Musthafa, age 36 
S/

,
O. Pookoya, Neganmada House, 

Añdroth Island. 

Koya,age36 
S/,o Attakoyä., Mathil i-louse, 
Andr.)th Island. 

Kamil, age 41 
S/öMuthu Koya, Palathupura I-louse, 
Androth Island. 

Miage30 
S/oSeethi Koya, Lavanakkal House, 
Andrjh Island. 

Sakariya, age 32 
Sb 0 Muthukoya, B i lutheth I-louse, 
Androth Island. 

Salih. agc 37 
S/o K un ikoya, .Aynamada 1-louse, 
i\ndroth Island. 

Eah6ithu1I4, age 39 
S Vo Sidd,equè, Bilutheth House, 
Androth Island. 

Mohamned Aslam Naser, age 40 
Sb Sayced, Mohammed, Palliyet 1-louse, 
Androth Island. 

Sayced Mohammed, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Androth Island. 

Aivar I lussairi, age 29 
Sb Pookoya, Kunnashada I-louse 
I\ndroh Island. 

S 



I - 

60 Habeebu Rahman, age 28 
S Sb Sayeed Mohammed, Kunnel House 

Andioth Island 

61 	Rasheedage 33 
S/a Koya I<eiakkada House 
Aniioth Tslnd 

62 	Cheiiya Koya, age 32 
Sb Aboo alah Perumpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
$b ;  Sayeed, Buhari, Karakunnel House 
Androth Island. 

 Ndufe! K, age 33 
S/a Nattaya Koya, Cheriyadam House 
Andoth Island 

65 Adl hamad, 	ge 45 
S/ K oyamma, Karakkada House 

ndioth Island 

66. Shriu Shiipoos, age 34 
S/oCheriyakaa M., Pentamvilapura House 
Ahdroth Island.. 

67 MohammedAbdul Naser, age 308 
S/a, Jalee! NI 	iKottiathattu I-louse 
Andioth Isldhcj 

68 I
J  Moaiinçdthahulla, age 33 

Sb 	(oyari?uiiakoya, Nallal House 
Andioth lslapd 

69 Jbiathullah, 	ge 30 
Sb 	Kunhisethi, Pei umpafli House 
Andioth Island 

70. Riyas age 29. 
S/a Shaik I(o'a P S , Pentambelipura House 
i\ndioth Island 

71 isai,a31 1  
S/p Kiaav P P 	Pandathu Lavenakkan House 
AndiothIslahd 

II 	 I 



72 Rahmat,age 42 	 S 
Sb Pookuity lvi , Mathil I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andi oh Island 

74 	Shamsudeen,age 32 
S/OMuthu.:K:óya K., Nellai House 
Androth ls1nd. 

Mohammed Nseer, age 28 
S/.ojvluhanimed, Pentamvelipura I-louse 

ndroth Island. 

Raulath Beegum, age 29 
Sto i'hangakoya, Arathupura 1-louse 
Androth Island. 

Fathahuddei, age 38 
S/o K.idavè U.K., Makket 1-louse 
Andioth Island 

78 	Badâiu1Muni, age 32 
Sb Abdul Khadei, Moodampura House 
Andjoth Island 

79 	Mohamned M\stafa, age 33 
S/o Ahammadiya, Jabalpuia 1-louse 
Andioth Island 

80 	Mohammed Jasim, age 47 
S/d KidaveV K , Makket House 
Andi oih kIal?d 

81 	4ohaiiicd 1 Aboosa1ih, age 40 
Sbo Sayeed Mohamnied, Bilutheth House 
Andi oth Island 

82 	Kunhiccthi, ge 47 
Sb Yousaf, Metbatapuiakatte 1-louse 
Andioth IsIard 

83. 	Flarisa Koyage 42 
Sb Ahâmmed Maldett 1-louse 
Andi oth 1sIaiid 



Mohammed Farook, age 33 
8/0 Nallakoyarç.L., Tharampalli Makket House 
Androth Island, 

Aboolih, a3l 
S/p S1aik Koy, Moosakada House 
Aid'o1h Island. 

Salebi,ae 31 '  
S/oSeethi,Karakunnel House 
Andrhth tsIaid. 

91... Mohamni1 Kasirn, age 33 
$/p Sayeed Mál2arnmed P.C., Pathada House 

hiyakçy !1', age 44 
House 

J 10 t1? I!a'hd. 

Mohammed 	ssain, age 41 
S/o Sayed Imai 1, Kandalath House 
Androth Island. 

Sabir Khan, age 33 
5/0. Koyannakoya, "Thattampokkada House" 
Androth Is1ard. 

 
S4Q 1  i, Podamkakkada House 

I,sJFid 
Ilç 	4., 
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Navas, age 25 
S/o 1-lussain, Thahira Manzi! 
Androth Island. 

Roo Shanavas, ag 3 
S/o Sharafudep, Mathil House 
Androth ILsiand. 

101 Hasari age 33 
S/.o. Seeihi M, javanaka1 I-louse 
Androth Island. 

102 Mohammed Basheer, age 42 
Sb Ypus1, Nellal House 

pdroth Island. 

103. Shapiuthed,dge 36 
S/d>'i1 iço/, Kunnashada House 
Ahdrbth island. 

Zàiriu1 Aid, age 26 MA 

S/o7Kidave K., Palliat House 
Androth Is1and. 

DL Muthu Koya age 39 
Sto JKunhi Seethi, Makkette 
Androth Island. 

Mill Moharñned Mukhbeel, age 30 

Aidoth 1 slanB. 
P: (6yanma1oya, Kerakkada House 

C . 

Shanuiideëiri', age 27 107. 
S/o Kdya Kidave M.P., Pandathupura House 
Androth Islaid. 

99 



• 	108. ShihabOheen, age 27 
So vIuthu Koya, Pandathupura House 

ndioth IsIard 

109 Ubaidulla, age 29 
S/oSathar, I(ainipura House 
Androth Island. 

 Jalal, ae 49 
• S/p YousaiP. Mood.thpura House 

Androth Island. 

 Kidavu,age5 
S/.o Inçleen M., J3iriyamrnada House 
Andrth Island.. 

 Kidavu,age59 
S/o Irjab, Mekkat House 
Androth Island. 

 Mohammed Sálahudheen, age 26 
S/oKoy TP, Kandeth House 
A n d 6th Island. 

114 Moharned Shakeer, age 22 
S/o Kunhiscethi, Makket House 
Andoth 11and 

 Mo aedA1thàf, age 24 
S/° Jamal . Mäyompokkada House 
Andioth I1and. 

 Abdul Gafob, age 28 
5/0 Nallakoya T., Bappathiyoda I-louse 
Aridroth Isiand.. 

 4ohan-in-ibd Yathiya Khan, age 23 
S/c) Bashei K , Mathil House 
Andioth Island 

118 Nalla Kbya, age 39 

Andioth 11and 

119. Kunnikoya, ag35 
S/o'Ahmed, Pdnnikam House 
Arìdroth Island. 



120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
And roth I si a d 

121 Mohammed; age 50 
Sb Abdul Khadei, Kaval Chetta I-louse, 
A hdrdth i s l an d:. 

AbuNasii,age36 
Sb S 	 que, Kunnashada House, 
And)tlT kiand. 

Mohammed Aboo Sa!ih, age 37 
S/o Musthafa, Ammelam House, 
A iid rot Ii I stand.. 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Rafeek C.P., age 38 
S/o Sayed, qherikkal Puthiyapura.m 
Andrbth Island. 

MbhiiiedRafeek, age 40 
SbQ.  UdKas. jihutheth 1-loLise, 
Atdroth Island. 

Mukbccl ,ge28 
S/o MjeedL., Perumpal ii House, 
Androth Island. 

Iasheed Khn, age 33 
Sb JKicve, A, Biyyadachetta House, 
khdrqtl ISland., 

M6i 	diook, ag 31 
House, 

Andoth Jlaid. 

Rahmithu11ah, age 31 
S/Q KoyammK.P., Bappathiyoda House,. 
Androth Islaid. 

Mohariiicd Kasim, age 30 
Sb. Nal lakoya, Iennashada I-louse, 
Androth Is1d.. 

S 



( 	
. •. 

Mohathmed 	age. 38 
Sb 	Kidve M P, Kandalath House, 
Androth Island 

MohaimedAbu1 Qfor T M , age 38 
Sb 	N.1akya, Thaia 	1y Mak.ket House, 
Anthcth Island 
......................... .. . 	 ....... 

Jania1, age 57 
Sb 	Kidave, Poovadakkattu House, 
Androd Is1and, 

Mohammed Sa1.em, age 31 
S/o Hässan Kuririi, Keyiyoda House, 
Andrdth Island. 	. 

Koyamma, ae 47 
S/o.Aboo Saleh, K.  ava1chta House, 
Andoh Island 

f-lièiayathulla, age 38 
Sb 	Koyamma, Karachetta House, 
A)iàfoth Island 

Abd u 1!Aze Khan,  age 41 
S/!o..M.ohaninied, Birayammada House, 
Andioth Island 

Sharnsuddàen, age 32 
Sb 	Sicleeque M P 	Pazhayakamkattu House, , 

Aidioth Is!ahd 	I  
4 	II 	

I  
!a1 	age 33 

So 	dyankoya, Ammelam House, 
Andidth Island 

1 	 I  
NlLkoya, ae 50 
S/o Aharndd P 0 , Matharapura House, 
Andoth Island 

IIarn7a Koya,age 43 
Sb 	dl. 	B,Aliyathara House, 
Andioth Island 

age 28 
$/ 	ia4 	, Ainm1am House, 
And1ioti 

: 

I i 

132 

I 

133. 

134 

135 

 

 

 

139 

 

 

 



0 144 Sayeed JsmaiI,ae 58 
S/a Alpdulia P P, Pidarnka1dada House, 

1 r 11a1f1 

145 AmjathKhan, age 28 
S/a Buniyarnin', Ammelarn House, 
Andioth Island 

Mbhammed Ib1, ag.8 
S/a Nal lakoy,leruthpa11y House, 
Androth Island, 

Ppoii11111i,ge56 
S/a Yousa[1-Taji Bappathiyoda House, 
Andioth Island i 

148 Mohamiied Iasheer, age 38 
S/o Kidave A, Mayarnpokkada House, 
Andioth Island 

149. Ch'iakoy, .ge 36 
S/o lKunhikpy I?., Thacheri House, 
Androth Island.. 

150 Nasccmudheer < S P , age 28 
S/a Abdul Kjiader T, Karachetta Sarommapura House, 
Andi oth Island 

151 Abdu1Káyioon, age 41 
Sif Syeed Buhii M , Kunchali House, 
Andioh Island 

152 Liyabuiahrnan, age 31 
S/a Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, ac 46 
S/o KadciPeurnpal1i House, 
Andioth Island 

154 Pathuinnäi, ge 52 
Q/p Koidnitnakoya, Kolikkattu Naduvi ikam House, 
Andioth 1 s 1 and 

155 	afiyu1ah,ae'25 
It)/o Han-isa Koya, Aliyathaia House, 
Andioth Island 



 

158 

159 

160 

162. 

Me 

165. 

MTN 

167 
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Seefhi, ago 69 
Sb Assairai, Pachanal House, 
An&6thl Island 

Sadakkathulla, age 34 
S/6 Buhaii V K , Chettapokade House, 
Andioth Island 

I 

Bashei, ag e40 
S/o Sayeed K , IKunnnashada House, 
Androth Island. 

Mohammed Kuiaishi, age 25 
/:$ayeed.Mo!i:aiiined, Karakunnel House, 

And roth 'island.. 

Is,  a' J,age 47 
S/o'Kidàve K. )  Kunnumpura House, 
Androth Island.. 

Mohanmed Ra'age 31 
S/o;.HamzaKo.ya K., Pathummapura 1-louse, 

Island. 

Lam1 Abd age 26 
iqà11aoya 1K C ,Palliyat House, 

Andddi Island 

Abd1 Jabhai, age 35 
Sb Kunni S eethhi , Makkett House, 
Andioth Island 

ajeed Mohammed, age 54 
SbKidvu, Poovadakkattu House, 
Andioth Island 

Attabi, age .7 
D/y;oef 1< P , Thacheii House, 
i\ndothh  Js1d 

U 
I3alkcbs, age37' 
t)bo JKoyanina1oya P , Thachei i House, 
Andioth Island 

Yakoob, agL, 49 
S/G KidavuK ;  AThmelarn 1-louse, 
Andioth Island 

p. 
'S 

 



1 68. Mohammed Ràfee, age 42 
Sb Koyarmakpya, -Mayampokkada House, 
Androth lslaiid., 

Mullakoya,age47 
Sb Maeed K:, Lava1akkal House, 
Andrbth Island. 

Pobkunhi,ag.46 
id 

Sb KidaP., Amn1ai+i House, 
Andoth Island. 	S  

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kadeeja, age5,l 
D/o JKidave K., Thacheri House, 
Androth I slabd. 

Mullah,ge4 
I)/o 1<içi 	3.Pa1athupura House, 
Androih 1l2hd. 

age 25 
S/oM.P.litbh}i1lah, Purathikkatt Puthiyapurarn, 
Androth Islalid. 

All Abar K.ae 25 
Sb 1Chcriyakoya, Kannathimada, 
Anclroth Island. 

lolainedaleern, age 33 

SboS:hikpy Kunhali House, 
Aidotl Lslard 	S 	

S 	Applicants 

(By Advbatc 1k BGangesh) 

Versus.  

T.ha Adminirätor 
A di)i: ini5.tra.G6! n 1 the UT of Lakshadweep 
Kavarathi 62 555 

Dcpatment OAJAI  
Ui ,  oiLakshaA'bep Kàvarathi 682 555 

It 	- 

Director. 

' I 
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Depaitipent of Ianchayats 
4driit.isu ation pf the U  of Lakshadweep 
J'araP 82  55 

4 	 Panchayat 
i'ndi oth'I1nLi, i epresented by its 
Executive Officer 

(By Advocate Mi S Radhakiishnan) 

17. OA3)2I201L 

1. 	Jafter, age 35. 
Sb, Babujan, Panetheçhetta House 
Amini island. 

2 	Faiooque, age 33 
S71.d..KH. d 	House 

Ii 

3 	Abdulla Kya, age 50 
Sb AttäkoLya, Malika House 
Ahiinisliid. 

4 	Nallakoya, age 40 
S/o Abdul1:Koya., 'Puthoya Kanniyarn House 
Amini Island 

5 	 age 47 
Sb Mohanirnd, Kombam House 
Amini Iar3J 

6 	Shaiaiudheen, age 36 
/,o K i dave', tKotechetta House 

Amini island 

Jâbbr PC, age 36 
Sb: Cheriy:a Koya, Purakkachetta House 
Amini Island 

 Yousaf, ae 36 
/o 	3eliyachadachatta House 

An'iip s1ad 
; 

] 	
4' 

9 	IutIiyage 33 
Sb Sayeed S'hekoya, Marnpuiam House 
Arnini Island 

(By Advoèate Mi 4K B Gangesh) 

Respondents 

Applicants 



. 

4. 	Village. (D. w.eep) Panchayat 
Amini Island represented by its 
1: xecive  Offlce. 	:; 	 Respondents 

(By Advqcate:  Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA3O3hOi3 : 

I. 	Aboobakér P., age 41 
K unhikunhi, Pallarn House 

1ça'arathi I'sird. 

2. 	Musthafa B.K., ge 45 
Sb Sayced, Bakakada House 
IcavaratJii Is!anI1. 

3 	N4ohaied ShdfiM , age 34 
S/o 1Imzath.'v1 , Malika House 
Ia'ai athi'islnd 

Abdul NazerA'.P:, age 43 
S/p CheriyakoyftK., AyPipura House 
Kavarathi Is1d. 

'i7 acoobK.P.,age4l 
Sb Kidave U.P Kuttipapepura House 
Kavarathi Island. 

Al,ikoyK,a'3l 
S/6.i3lPI'eliyam House 

V arh thi 'Is 1 ift 
............. H:.L 
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18. 

Mujecb Rehman U P , age 34 
/o Alikoya C K, Uthampokakada House 

lKavaiat1i Island 

haA.' 	ifi 4gb 43 
Sb Ukkas \'adakkiapura House 
Kavaiathi Island 

Mujceb Rchman B, age 30 
Sb Fhangakoya, Birekal 1-louse 
Kavarathi Island.. 

Sajitha P., age 32 
.D/o A1iArädarn, Poovinoda House 
Kavaràthi Island. 

Basheei P 1, a'ge 44 
Sb Mohammed Pallipuia, Puthiya 111am House 
Kavai athi 1slan 

Abdul Rafeek K, age 44 
Sb Ahmed Ka.tirnrnada, Kadapurathaba House 
Kavaiathi Island 

S1ce.m A P. 	34. 
S/.oMohamrned.C.P., Athampapepura 1-louse 
Kavu ahi Island 

Mohammed 14ussain P A , age 29 
Sb Khalid 1-laji K P , Puthiya Alikom I-louse 
Kavaathi Island 

I 	I  

' 1 	1 

Sháj1han1T K, ge 35 
Sb I-Jam4 thu imkad House 
Kavaiathi 1s1aid 

Anai'A.1.,.a 	39 
Sb lvi uthu, Aynepuia 
IKa\'al athi Island 

I3asheei S , ag 35 
S /0.  I larnzth A I , Safiyabiyoda 
Kavcuathi Island 

1iIir 	1 



• 	 ,. 	

. 	

• •• I . 	 •' .41  
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19 	1-Iamzath, age 27 
/o ynan H, Aynepura 

1<àvthath) I1and 

20 	Mujeeb Rehrnan, ag 38 
8'/o 1-lamzath A 1, Safiyabiyoda 
Kavai athi Island 

Maiikfan K.P.,.age 30. 
S/a Abdijila A, Kuttita.ppura 
I\gaui kiand. 	• 	• 

11iday.aihuI.a S.N'L, age.36 
S/Q.1.amza.th, .3K., Sibaida Manzil 
Kavai athi Island 

23 	Ansai PP,age3l 
S/a Cheiiya Koya K. P , Pakichipuia 
Kavaiathi Island 

Suliman K.P.age 38 
S/a Kicjav UP.., Kuttipappepura 
Kavaiathi Island 

1 cbob;C;'. age 40. 
S/a Yousuf P , Puleenakeel House 
Kavat ath 1  Is1.nd 

26 Nizamudn K P , age 34 
S/a Zaki ikhy Kochipura House 
Kavaia.thi Island 

27 	Salcem V ao 39 
Sb Hamzth \Jéloda House 
Kaviathi Island 

28 	AttakoyaB ,age 41 
S/a Abaobackei M I, Bit ekal House 
Kavatathi Island 

29 NauhaiV 
5/9 KraiiM C :Ya 4lliveedu House 
Kavaiaili Island' 

c 	I 

30 	Mohrnrnd Iqba1 K K , age 31 
5/a Kasmi P V , Kunnarnkalarn House 
Kavaiathi Island 

1-1 



031 Ashik Alt C P ,.ge30 
S/a Alt K , Cherdipapada I-louse 
Kavaiathi Island 

32 Mohammed Rafi P age 38 
Sb 	Chei iya Koya PaThcham, Pulipinnakad 
IKavatathi lslat7d 

33 Pookoya P p , a gem 48 	: 
S/a Babujan M , Puthiyapuia H o u s e 
Kila' lslahd 

 FIussaina1i•KP., age 33 
S/o.MuhamndC,, Kuttithayapura House 
Kavarathi Island.. 

 Sulaiman M.,age 37 
S/a Hamzath M, Maidanoda House 
Kavaratl7i Island. 

36 Kaja I lussain C , age 37 
S/o Ab.ammed Khan T.P., Chungam 1-louse 
Kvràthi Ilnd. 

37.. jebhman T K , age 38 
S/ô Ihiiilikad House 
Kavatathi Island 

38. ohñedhfi K.P., age 32 
S/oSayedPboA,. Kakachiyapura House 
IKavatathi Island 

39 Mohammed Rail B , age 33 
/o Attakidave I- P , Beeianthoda I-louse 

Kavatathi Island 

40 Rieck,a'ge D 2 
/b 	Iuthu2  Pu1eenkeel House 

Kavatathi Jslaqd 

4 Urn mel 	, age 37 
S/a 	Jdâifa C 	Thekila 111am 
Kavarathi Island 

42 v1ohamrncd RaTeek, age 37 
/o Attai4< P ,:[okaiachiyaputa House 

Kavcuatht Island 

jil 

I-Jo use 



. 

46. 	Sharafudheèi, age 24 
S/o,AIi A.,: Poo'noda House 
Ka\arathi Islan± 

(By Adyocate:N1i.K.B.Gangesh) 

Versus 

I. 	The Aitrâtor . 
'diin), iiion' of the UT of Lakshadweep 
Kavaradii-682 555. 

Iepithei dfAgriculture 
UT of Lakshad\\'cep 
Ka'aathi6$.555 represented by 
isI)iIcoi. . 

I)irector o ....I?nchayats 
I)cpitmn 0. f Panchayats 
;AdminisratiOni 

 
6.1 the UT of Lakshadweep, 

Kaviithi-,6 	55. 

I)ietPandhayài 
vaichi iciesPted by its 

Jecuuye Offlcei. 

VII 1ag (Dwee5) Panchayat 
javarathi islandrepresenied by its 
ExccuiveOf1i'er. 

(By Ad\ocae;Mr.S.11,dakrishnan) 

19. 	Ot 3 1 

1. 
/O 	 House 

I\mm' 1s'id 

Appi icants 

Respondents 



• 	c 

	

• 2 	I C La thurharn!n, age 33 
S:; .6. Hssinai, Beliyachada H o u s e 
Athin 11and 

	

3 	M Khaleel, age 38 
Sb Khadei, Marnnoda House 
Anuni Island 

	

4. 	. P . J . Si raj ,age. 3.l 

S/o Abusaia, Putjiyaillarn House 
/\mini Island. 

5. 	K.K.Razak,age.27 
Sb: KhaderkOya Kunniyatamkakkada 1-louse 
Amini Island 

6 	P Ashraf, age 37 
S;R 	 am House 
Amim Island 

KC..Mbosà, age 44 
S/'0 :At1(QY Keelachery House 
Amini lslahd. 

1.Kasñikdya age 42 
0c.TiYPYa, ..Ba!app House 

Amini Island 

9 	C B ttakoya, age 41 
Sb Harp sakoya, C'hnmthabelli House 
Amim Island 

10 	Raheem N'i, age 33 
Sb Abdullakoya, Madam House 
Arnini Island 

11. 	Pookhhi 
S/oi]'.C..Yous1, Nooinaha1 House 
Abiin.i island: 

(By Advocate  Ar k B Gangesh) 

I 	 Veisus 
( I 

If 	c 	
I 

1 	1 he Adn-jimsti atoi 
Adminisu ation of the LIT of Lakshadweep 
1/.aviath17682 555 

Applicants 



2 	Duectot of Panchayats 
Depaitmciil of Panchayats 
Admimsuation of the UT of Lalshadwecp, 
Kavaihi682 ii 	555 

3 	Duectot of Education 
DiicUoi ale of Education 
'\dminisu ation of ihe UT of Lakshadweep 
KàVcIidthl-682 555 

4. 	Village (Dwep) Pan'chaat 
Amiii iland represented by its 
ExccLitiveOfficer. 

(By Advocate Mi S Radhaknshnan) 

20 	0 A No 325/2013 

MhanmedAbdu1 Razak 
Sib. U.K. NaIl.a.Koya 
Aiia1adaHousc. 
\'ndr)tt Island. 

KI,f/1OOSci ..... 
l.dIIni1oue 
1adinäth1I1and: 

..... .... 
I 	 . 	........ 

3 	11am za Koya B 
Sb Abdul Kiadei 
Bii iyammada I louse 
A di 	tIs1arid....  

(By Advocate Mi K B Gangesh) 

yrsus. 

1. 	, Ihc Admin I suatQi:, 
Adminisu atiôn 01 the Union Tei 11101 y 

of 1 akshad\veLp Kavaiathi - 682 555 

2 	1 he Dnectoi (Se1\'ices) 
msti cition of the Union Tet i itoiy 

Q[ 1 äkShcidVee (Secietanat), 
Kvaiatu - 682 555 

S 

R Cs 0 n dents 

App1 i cant s 

3.....)cpartment QfEnviornment of Forests 
UJnibn T&r.itdi:ybf Lakshadweep, 
Kavarathi 682 555. 	 Respondents 



H 

(By Advocate Mr. S. Radhaki'ishnan) 

21. OA326/2014  

1. 	Savad T.K., age 40 
Sb Mohammed A.P, Th.rinikkadu 
Kavarai.hi Island. 

2; 	Ah6dbäkei1'.P, ae 43 
Sb Hà:ipath K.P., Pallipura 
Kavarahi Island. 

Aboobacker P.K.., age 34 
Sb 	athahul La, .Puleenakeel 
iKavarathi Island. 

,Jehange&r A.,age 32 
S/.ol-Iameed, Aliapura 
Kavarathi 1s1tnL 

Shajn B., ag 35 
Sio (:idave, ladayi 
kv:ibi1slnd. 	 Applicants 

(By Advodáè.: irk.Gangesh) 

Versus 

I. 	The Administrator 
Adminstrai.ior f the UT of Lakshadweep 
Ka''arahi-682 555. 

2. 	Director of Panchayats 
Dcparthent Qf'ianchayats 
Admiti atwn of the UT of Lakshadweep, 

hi-68 5ss. 
Ill 	 I 

3. 	t')hpieit ofiScience & Technology 
UánTëiitbHj' of Lakshadweep 
KavarathN6$2'SSS 
rcprescnte.d by its Director 

4. 	Village (Dveep) Panchayat 
IKavaráthi 1sand represented by its 
kxecuti\'c Officer. 	 Respondents 

(By Advo é; Mr.S.Radhakrishnan) 



. 22. OA 327/2013 

1arool<, age 4,0 
S/o K unh) kb5i, Pu1ijpinakkad, 
Kavarathi Isldnd. 

Umme Farbok age 8 
Sb \' . P. Kasmij Kartholapura, 
Kavarathi Island. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I 	The Adiii in isurator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii cctoi Ol 1anchayats 
Dcpai iment of Panchayats 
Admin i su nion of the UT of Lakshadweep, 
Kavaiathi-82 555 

:DDal . ti11clnf.Environment & Forests 
Unidn lerritoiy of Lakhadweep 
Ka\'arath i-682 555 

\/i I lage (Dvcep) Panchayat 
kavdrathi I slalid represented by its 
Ixecutive Offlcer, 

(By Adocaie: Mr.S.ad1akrishnan) 

23 	OA38/2)13 

Siftfl1 C.'P; age 34 
Sb Mohamood laji, Chendipura, 
Ia\/arathi: 

Sainul HamecdP.P., age 39 
Sb Attai 	Pokara Chepura House, 
Kavaratlni.. 

Mohammed K.P,, age 35 
S/i 1 Jtjnath13.P., Karuiholapua I-louse, 
Ka\drathi. 

;bduLKth:ceiTi P., age 41 
S/oMóhamed . 

 
P I I a 61 House, 

Applicants 

Respondents 



K1\'aiathl 

/Q M-Il11col' 	, P appadarn House, 
I-vaiathi , 

(By Advocate Gangesh) 

Veisus 

The Admiiistrator 
A.dm iniSlration bf the UT of Lakshadweep 
Kavi'athi-682 .555. 

Applicants. 

7 
	

Dfte.ótor of Fanchayats 
•Departiient of Pan chayats 
Administi ation of the UT of Lakshadweep, 

1 

.4. 

(ByA 

24. 

2 

of Fduc.atidn 
Dirèbtbratê Oftdücation )  
jdmiiistr'ation of the Union Territory 
dfLa'kshadwëe, Kavarathi-682 .555 

Village (Dweep) Panchayat 
lKavaiathi Island iepiesented by its 
Executive 04 idei. 

j \,.da:t e : 

QA32912013, 

TIihua Beegum M M , age 38, 
W/o Raini Rizecd, Madeena ManLll, Kiltan 
Supeivisoi, àoii fwisting Centi c Kiltan 
Dish ic Panchayat, Kiltan 

Shahul 1-Tameed P K , age 50, 
Sb Sayed Kya P S , Thottathakhaia 
Stoic Keepei Curn Cleik 

. y:•.h: 	 -. 
Coii I wisung ,entie Kiltan 
Ii,ti id Fanclaayat, IKiltan 

T K Jazeenudeen, age 33, 
Sb Syd 1dulla Koya, 
Kundcinkulam Kiltan 
l!clpc.i, 'Coii [v'isting Centie Kiltan 
F)isti tCl Pandhayat, Kiltan 

Re sp on den ts 

Applicants 



The Chief Execitiv Officer 
I)istribt Panhaiat Unit 
Kiltan, Union T:elTitory 
of Lakshaaweep-682 557 Respondents 

(By Ad'dcate: Mr..Radhakrishnan) 

25. OA331/2013 

làiiIKC., 	34 
S/o'Sayeed Móhmmad A.M. 
lK.tti'ymchàtta (1-loLise), Agatti Island 
IJT.'f Lkshad'eep. 
Working as aia1 labourer in the Department of 
Sience & Technology, Agatti, Lakshadweep. 

2. 	1 lyder P. 
Sb Syeed Buhari Haji U. 
Po!kthappiçia .House), Agatti Island 
UT of Lá1hd weep. 

in the Department of 
Sc ie.ic & Tehnol ogy, Agatti, Lakshadweep 

I I 

3 	AliAkbai K 7  age 39 
Sic I-IE. 	I,-i; 
Kun1b.i)'1:H6us6, Chetlat Island 
JT pfLakh'eep. 

oikiiig a ça1 labourer in the Department of 
Scièiice &Thhology,' Agatti, Lakshadweep. 

Na7ia1 BaiktIjK. ,age 27 
51.0 Slikoy 	j 

Kuriyathiyoda (F1ouse), Chetlat Island 
tt ofLakshalvep 
W9iijg cS casual Iibourer in the Department of 
SêiJepio1ogy, 



(By  

"-7 

App! icants 

:
al(ose, Sr. & Ms.Daisy I.Daniel) 

Veisus 
• 	 : 

The Adrninistiatoi 
UT fLàkshädv'eep, Kayarathi-682 555. 

Chairperson 
Village (I)wéep) Panchayat, Agatti-682 557. 

Chairperson 
illage (Dweep) Panchayath, Chetlat Island-682 554 

The JuniorScitific Officer 
Departmert df Science & Technology 
Chetlat-682 554,. 

The JuniorScientific Officer 
Departm,ent dfSpience & Technology 
Agatti-682 557. 

I)irêctor of Pachayath 
Department of Panchayath 
Kavara,thi-82 555. 

(By Ad\'ocat: Mr.S.Radhakrishnan for Ri ,4,5 & 6) 

26. 	A33312013 

	

• 	 :.:: i;:.,; 	

• 

SP Harris: 
S/oJ,'akuni i 
Si°Ianivapura,Ki1tan 
I.;àkshàdweep 

K.Azhai' 

	

• 	S/o.Sayed Buhari 
tKfliyath i vodii,Kiitan 

A.'..P4 .  
S/o.Kupk1iko 
\1iinapui a, Iilan 

(By Adva Mr.M.R I-Jariraj) 

Versus 

Re sp o ii dents 

Applicants 



rA S 	 . 

1 	Adminisu atoi 
Union '1 i 11.01 ' of Lakshadweep 
KciVcUàti.i 	i 

2 Dir&c.t6r.of Pallqhayats 
Union I ei i itol y of Lakshadweep 
Ka\'alattl 

3 	Sub Divisional Offlcei 
K juan lslandUnior Teifbry ofLakshadweep 
K ilia i. 	••. 

4. 	Director, 	: 
Servicqs, 	... 
UT of Lakshadwccp, Kavaiatti 	 Respondents 

(By Advote: Mr.Rdhakrishnän) 

27. . O344I2Ol31 

Kassim A 
S/o.Aiakbya P.P 
Al iyathal - a :  HOLISCI Andrott 

2 	lalaluddin N 
/o Atthkoya N P 

iNcngummda I louse, Andi ott 

3 	Mohammed I lassan C E 
Sb KLirih ikoyaS VP 
i1dayakkal;1-Iiouse, Andrott 

MOhammed Rafeel< C.K 
Sio.Koya K.0 
Cheria Kakkanal 1-Touse, Andrott 

N/l'o6P'IIIM' 'ed ,  K .a- Illal L iddin M.K 
:/ö.Shih a b Ll ddi n  Pookoya Thangal. 

Mayarkalkada I louse, Andi ott 

6 	m Môhmd Basheei C 
S/b Pookoya 
I dakkaI I louse, Aridiott 

7 	Nooiul I!asan A 

SboNallay:akoyaU.K 
Attlada I louse, Andioti 



	

(-. 	 #9 

8 	Muishida 13egum C N 
D/o Laic Shaisic1din Thangal 
Chemayath t'i1akath, Ahdrott 

(By Advocate Mi 1 B Gangesh) 

/eisus 

11 he Administi atoi 
Admirnstiation of the Union Teititory 
olLakshadweep, Kavaratti —682 555 

Director ofPchayats 
Depai:tnient pf. 

 Panchayats 
Adminisu alion of the Union Teii itoi y 

	

• 	o['1kshacvep; Kavaiatti - 682 555 

J) .epartmert of E1ectriciy 
Un ion Ter.rit,i of Lakshadweep 

	

• 	 KävarathiH6:8 : .555 

4 	\/illage (Dyveep) Panchayat 
Andioil Is1an iepiesentbd by its 
LXCCUU\'c Officci - 682 552 

(By Advocate Mi S Radhaki ishnan) 

28 	0A345/2013 

I 	Ayshommci l C.  
D/o 11amsà, Eli ;  éhet.ta House, Agathi 

2. 	Bee 1ahunñ:l.V 
DIo Kisrni Koyi, Puthanvccd 1-louse, Agathi 

3 	Kadecja'P K 
I)/o Koya I 1san, Punaiad House, Agathi 

...................... 
I 	L 	lil 

4 	Abd'ul MuihallfM K 
Sb Attakoya, Mayamkakada House, Agathi 

5 	Abdul ',hukdoi 
Sb I ate Usaf 
N4elailiani 1-louse, Agathi 

I1i)'athu14K 
Sb Aboobackei 1(o)/a V K 
Makkashikak.aqa House, Agathi 

 4an/~ Oor.l 

/ 	
I 	I 

App1 i cants 

Respondents 



. 

NazerK 
S/o.K idave 
K.unnil<athiyapada I-louse, Agathi 

Shovkahali M 
$/o.Ummer B 
Makayachda House, Agathi 

Saved Mdhai1 thed K 
S/o.Poolo'a 
I<ee5at llouse, Agathi 

NaserP 
S/o.4utha 1 il'lK 
Pahada I louse, Agathi 

Aboobacker N.M 
S/o,AhdulRahman F 
hJafesa1\4anzil, Agathi 

2dul Salam,T,P 
piya KoyaC P Sb Ch  

i hepthi'a 111am, Agathi 

 
S/b,Moham1Td Koya 
Kakkada I loJse, Agathi 

AzharC 
S/o.Mphamned Koya T.P 
Chal1aklad 1-1use, Agathi 

	

1 8. 	Abodbackèr K 
S/b.Sayed Kya.f.P. 
l<ii ithakapad I-ouse, Agathi 

	

19. 	S\/dT 
S/o.Laé Hahfiad; 1-4ji K 



• ,. KulaJiiioda iflouse Agathi 

20 S'e.l Mohclried 
P Sb 	 co 

\/laiiyathodaTIOUSC, Agathi 

2 I Muhammcd Koya B.  
/o Koya 

.Biyathabiyoda .IiOuse, Agathi 

22 NaFeesa M.K 
D/o.AbdulIaKoya K 
Moothamkakkacia 1-Ibuse, Agathi 

23. Koya:P 
SIo..KunhikQy 
Pondinodci I louse, Agathi 

24 IKasrnikoya K I 
So. ..obacIei:Koya. 

Puthiya 111am, Agathi 

25. Aboobacker 	J.  
Sbo../.ij Mohammed 
Uppathoda I-louse, Ag,athi 

26 Iddaluc(heefl V 
Sb 	Koyassn 
V1jda Man7ll, Agathi 

27 JKamaiunuisa 13.0 
1)/o Mohammed S 
I3apathiyoda I louse, Agathi 

28. lii ñnIi M 
D!o.A•ttakoyp 

Agathi 

29 laIIei A P 
Sb 	Saycd Buhaii 1 P 
\1iyapappada !lousc, Agathi 

30 
k 	 / 
i'4t1dhen M P 
tdlidaV 1I 

v1anpiym House, Agathi 

31 S.idikP 
bO Muihukoyd K 

Chei iyapappada 1 louse, Agathi 



L-1 

Naseer T.P 
SIo..Muthali I 
Thèki< u PuHiiya I IFarn, Agathi 

Obaid j 
S/o,I-lamza U 
i.Jmmmerodachetta I-louse, Agathi 

Syed. 	m 	.T Mohamed K 
/o.Aboo Sala I 

1(1anth.it.h iyodaI-louse, Agathi 

a'hbdP,P 
S/.Sycd.Mohaiiimed 
1?ithi/a1nd)arath I-louse, Agathi 

AbdulIa B' 
S .(/oFathahui Ia 
[3 iyashabiyoda I-louse, Agathi 

Ilajaromma T.P 
I?/o./\bdulkadcrkoya P.0 
flh<ku Puthiyaillam, Agathi 

Js:ecrTf' 
/0.  

Agathi 

If B' 
S/o.iy,ecI'Ali K 
liyashhi'cda I-louse, Agathi 

Mriambi B 

L?Io. Urn mer 
Bathathodi Flouse, Agathi 



53 

Ros).na 
D/o.Sayed Abdul Rahman 

hachcrry HJse, i\gathi 

Sakkar.ya  P.O 	: . 
S/oFItnza K P 

C1eirakOya  i 
S/oJte AttkOya 
Koodam House, Agathi 

Showkathali 
S/o.Late Attakoya 
Sailaniyoda 1-louse, Agathi 

NisamucIhcci V.K. 
S/o.1 lamza C.K (Late) 

adak Kcc I a .111 am, Agathi \I  

Chi.y Koya A,K 
S/oJ<pya P 
A1àt..iñnimmada I louse 
Agathi 	...... 

Mdhammed jli C.P 
S/o.KasmiKoya A 
ChhaIakap9da I-louse, Agathi 

SaydMo1aimcd K 
S/o,Ydusaf A 
KunriupiiiiHouse, Agathi. 

(By Advoca Lte Mi K B Gangesh) 

Versus 

'l:d,ni n I strItOr 
Adiiinistuatiqn of the Union Territory 
ciiLakshadwdcp, Kavaratti - 682 555 

ID c p a rfjii e'6 C&FAgriculture 
JflOn : 	toi:Y of Lakshadweep, Kavarathi 
Repi'èseni.cd byIts.Director - 682 555 

be.di çfPhhdyats 
I)epalt,rncl7t of Panchayats 

iii±ti6iiqfthe Union Territory 
6I Lakbäd'eepKavaratti - 682 555 

Applicants 



• 	 . 

614- 

4. /ige([)Panchyat 
Agathi Ls!ad 	bresented by its 
Excuti' 	Offider - 	 54 	 Respondents 6Q5  

(By Avcatd 	Idhákrishnan) 

29. 0A346/2013 

 Ummer FarookShafl 
S/o.Aboosa!a 	i 

Malikakal I-lOuse, Arninii 

 P.A Sayedair • 

S/o.1 Iamzakdy 
Puhiya Ashbda House, Amini 

 hmah Baji 
D/o Ahamèd, 	Malikakal House, Amini 

 Ahamedkoya 
SIp.Koyakdvu, Surambi House, Amini 

 \/liyabi P.0 	• 

D/o.AnthukOya, Palliyachetta House, Amini 

 13eb M.P 
msa1,: iv1a1lipura House, Kavaratti 

 
/o A'ttakoya, Vadakki1pura, 

Kavdrai 	H 	 Applicants 

(By Ajvocae: Mr.K.B  Gangesh) 

.Vesus 

1. ']hc Adrniniraor 
dminiStiatin olthe Union Territory 

pfLa1háciweep, K varatti - 682 555 

2. I3ietqi pfPanchayats 

Vdiinitrtion of the Union Territory 
d'I.khaiJej, Kàvaratti —682 555 

i 	: 	•: 	• 	. 

[i 



- 	 - 	 - 

•1 
I 

O 4 1I* 	ji IT. 

it 

6.57 

-adweep  

4aathi 	ndIy Director of Education - 682 555 
4 	S 	I 	4 

 

 

(By A 

30. 

 

 

 

 

1I 

Ii 

Vil1age (Dwee) Panchayat 
A]nlnl isld ipresentd by its an  
Excutive Officer - 682 553 

Village (D)ke1ep) Panchayat 
Kavatatti [slnd iepresented by its 
Excutiye Oficet —682 555 

dvocte Mr S adhakrishnan) 

k 347/20 Ii 

uharabi P 
La. ..Kunhiküfthi 
Rallichani,17100se, Kavaratti Island 

Mahainoor M P 
Io I-lamzath 
Molakepura 1otuse, Kavaratti Island 
i I 

! 	Ij1 	
I it  

JbWnd. 
v U 	 a 11ikaç9iiri Iratti Island 

imina P V 1 
D. Mana1 
Puthiyaveedu, Ka 'ai atti Island 

Saiornma K P 
17o Ibiahrnkuty 

eelaloch tctii'apurarn 
Kvaratti Islard 

Lhlilt!Ir 	k 	atti Island 

•1 	L 

BbiA 	r 

Respondents 

Avappada House, Kavarattl Island 

8 	Beebi Aynepura 
po Abduiahirnan 
Aynepuia house, Kavaratti Island 



H 

9 	Ral\math Bgurn B 
I,'cJ i1i 	i 	 I  

Baliyali I 	lKavaiai Island Ious;  

	

10 	SadihathVM 
[)/o Valiya Abdurahiman 
\/adakkumelaClladalTl, Kavaratti Island 

	

11 	Rhiyarnbec T P 
I)/o Ahammd K P 
Tottathapuia, Kavaratti Island 

Beéfathuinnia B 
D/o Aboobackel 
.B eë a1Lhth6d6Kava1att.i Island 

Rährnath Beégu:rn P.P 
D/o.Attal K..P 
P1iachepüa, Kavaratti Island 

t4aijanath 
E?/o MuthU Aynapuia 
K1uthippa1pepUt a, Kavat atti Island 

ill 	 I  

(By AdvOd&I/tr1< B Gangesh) 

I 	I 
 Versus 

The Adrninistrtor 
Administi atidn of the Union Ten ito! y 
oft akshadwep, Kavaratti - 682 555 

	

2 	Diicctoi (Seivices) 
Adrninistiatipn of the Union Teriitoiy 
of Lakshadvdep (S cci etariat) 
:Kaviatti— 6t555 

II 

	

3 	iectoi of Ihdustiis 
Jiioi I en itory of Lakhadweep 

Kavaiathi repesented by the 
Duectot of Industi ies 

(By Advocate Mi S Radhakrishflan) 

. 

App1 I ca uts 

Respondents 



3. 	Anwar Hussain 
[)Io.Esa 
Koltapurd I-louse, Amini 

4 	Sajitha Beegt.)rn 
SaYe 	'bdu1la K,oya 

3e1i House, Arnini 

Hanëdathbi 
0/o.Shaikoy 
Monakka!lachetta House, Amini 

Ffassaiñar ,  
S/aM ohammed 
AII..Inii6chett4 - :l-louse, i\rnini 

kC 

Klvadachetta House, Amini 	 Applicants 

(ByAdvdcaterL3 Gangesh) 

Versus 

I. 	'IThc'Adrninitrtor 
Administratioii of the Union Territory 
of Lkhadweep, Kavaratti - 682 555 

2. 	PirécorofR °arichayats 
1 ?fi. -tnetii,  oanchayats 
A4miriitatibn of the Union Terntory 
cI$al 'vycep 
1af ,-62 555 

3. o:fEaucatioii 
1jj: Thrritbi' of iak$hadweep 

Kav.rahi represented by 
l)irector ofiducation - 682 555 



, 1 

chyat 
	 O 

b' its 
Respondents 

Mohammed 1-lussain 
.S/o.Mohammed 
l3appathiyo,dä House, Mdrott 

 
S/o( Kpyuin1a I.oya 
1<,er1kacia FouSe, Andfott 

(By AIvocat N1r K B Gangesh) 

Versus 

The Adiiiçator 
Admintratipn of the Union Territory 
d1Lakshavee, Kavaatti —682 555 

birectr of.Pnchayat 
d,f Panchay'ats 

of the Union Territory 
I- 	I 
PP 

1555 

District Phhat 

Applicants 

Kavaratti repi ened by its Chief Executive Officer-682 555 

4 	Village (Dweep) Pánchayat 
Ardrott Island represented by its 
Ficiitive Offièr —682554 	 Respondents 

(By Advoca MrS adhakrtshnan) 



Th' 	j 

59 

33 OA 351/2013 

Mohammed F-lussain 
SIQ Indheen 1K, C 
Bilutheth House, Androft 

 Sa1ahpdIeen 
S/c Muhukoy 
Kunthathalam'House, Andrott 

 HssaP 
S/o.Attakoya. 
'Kunjanattichett; Andrott 

 Yousaf 
S/o.Pookoya . 
Puthiya Eddiyákkal House, Amini. 

(By Advo(cate Mi K B Gangesh) 

I 	
Versus 

I lie Adrnrni.rtor 
Administration of the Union Territory 
bLkshadweep, Kavaratti —682 555 

2 Director of Panchayats 
Panchayats 

AdminlstlatlQn of the Union Territory 
p 	akshadwcep 
Kavaratti —682 555 

3 Dartrnent of Women & Child Development 
Uriicn I 	fifory of Laksiadweep 
KaVaathi 
Reptesent9d by its Director 682 555 

4 Vi'llgjè (D wee) Panchayat 
Aridr tt Island represented by its 
Executive Officer - 682 554 

5 Village ([)weep) Panciayat 
Arnini Island'iepresented by its j. 

82 553 
'S 	1 

(By 

3 4  
/7 

/dI 	I 	 I 
r 	I 

1 	 v 	
II 	

l - I 	 t 

Applicants 

Respondents 



 
1 	Mohammed Riyaz Kh 

Yo P9*unhl 	I j 
Thaci-kde, Ado iiiV 

2 	Mohammed M.hroô 

 a 

Neelathpui a Hçuse,Ahdrott 

3 	MansoorAli 
S/o.Muthukoy. 
Pentamvelipi.ira Hoise Andrott 

4. 	MOhammed 'FäsaI 
S/.q.$jçd. eeque; :..  
Makket 1-l6use Andrott 

(By Advocate Mi I(I Gangeh) 

Versus 

1 	he Administrator 
Ad min 	 rn isuation of the Union Tetory 
of Lakshadwcep, Kavaratti —682 555 

2. 	lcpartmentd1Anjmai Husbandry 
Union] en Itoly i of Lakshadweep, Kavarathi 
Repiesented by its I)irector-682 555 

3 	biecthi ofanchayats 
III 	ttl 	 I 

Deftt c1Panch men 	ayats 
Ad?ninistrtion of the union Territory 
of Lakshadwêep 
Kavarathi - 682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutive Officer - 682 554 

(By Advocate Mi SRadhakishnan) 

35 	OA35/2Oi 

I 	4t 

< fb1 l(icfav 1 t 
Iatnka1kâda E-Iouse, Agatti 

It 	 (jl 

Applicants 

Respondents 

 



a 2.  11 

:. 
' I  

3. 	TPAhiad 
Sb M Yousuf 
Thekkputhiya Veédu,.Agatti 

is 
	

K:P.Homzakoyä 
S/o.Aboobacker 
Karnalmal rniyoda Puthiya 111am House, Agatti. 

K.Showkathali 
SIo.Syc1ub.1chari 
KOndiboda House, Agatti 

B.harafudheen 
S/o..Urn nev  Ella 
Bèe'akutti'Oc1a House, Agatti 

V.K.Mohàim'nd Mükthàr 
S/o.Abdulla Koya 
/adakk Kunniriarnel HoUse, Agatti 

Abdu Rahim61, 
S/Q..Diddeque 
1;lf 1-louse, Agatti 

L 	L 
(By 	 B Gangesh) 

Versus 

I. 	f'hè:Adniñi*xator 
Adninistrtonbfthe Union Territory 
çif Eakshadvep, Kavarãtti - 682 555 

2. 	6epatiiertfAnimal Husbandry 
Ynio:n 'Feriitóry ol Lakshadweep, Kavarathi 
Repicsentcd I y  its [)irector - 682 555 

3 	);ekcc1 of Pnchayats 
Iparti9t of Panchayats 
Adnihin ot the Union Territoi y 
t!&shd 	; 

Kavaratti -2 555 

Applicants 

4. 	V i.l1e (I) 	Pan chayat 
Agatti Island representçd by its 
Executive Otfier - 682 553 Respondents 



(By 

36. 

 

S 

 

(By 

App! icant 

 

2. 	Th e Dif c to r (.Seryies) 
Administiation of the Union Terntory 
o! I:;akshadw 	(Secretariat), 
Kâvaatti 6:821555 

[)cpaitrnent qi Agi iculture 
UniOn Fei iitot of Lakshadweep, 
Kavafathi - 682 555 
Re 	etd::bt its Diredbr. 

(By Advocate Mi 	Radhakrishnan) 

37. OA 355/2613 

Respondents 

2 

(By 

mm 

	

Muthkoya 	: 

SIo,Shiko'a 
Kakkna! I loijseAndrott 

'k-i As&war 
Nd?UmadE 1-iduLe, Andrott 

Adbt; iCagsh) 

Versus 

The Adrniistar 
Aclministrtion pf the Union Territory 
b[Lakhad'ee,.Kavaratti —682 555 

- 	 . 	I 
-t 

Applicants 



2 	Directoi of Pachayats 
1.)eprtrnerit of Panhiya.ts 
Adminisu anon oIthe Uiion Terntory 
of-  Lakshadweep 	I  
Kavaiatti - 682 555 

 Dtrector of Ioit, Shipping & Aviation 
Uruon I en itoiy of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Andrott Island, represented by its 
Executive Officer - 682 554 

(By Advocate: Mr.S Radhakrishnan) 

38. 	OA356/2OI, 	I 

Respondents 

l - Iajaro.mmabi 
I)/o.Kya Kiiaye .M 
Thithiap.adaHouse, Kalpeni 

• 	... 
i\4KCheriykya 
S/6QhamdK'OyaHaji 
i'a1rni kk akadä House, Kal peni 

(By Advocate: Mr.K.B Gangesh) 

- 	
Versus 

I. 	The Adiinitrator 
Adininistraiion of the ijpion Territory 
ç)La(Jdp,Kavaiaui - 682 555 

L1 1  

2. 	Jiectø of .)inchayats 
pepti+i9nt 01 Panchayats 

of'the Union Territory 
WP  

Kavaratti - 6821555 

3.VilIe(D,wj) Ppchayat 
Kalpeni Island .i;epresented by its 
ExcutiveOthqer - 682552 

(By Ad,yocate Mi S Radhki ishnan) 
CA 

39 bA37/2OI 

A K Abdul Salarñ 
S/bCf iyakoya 

I 	 I 

I •• 	
• 	

I•• 
. 	 - 

Applicants 

Respondents 



64- 

.A!ikakadati:ois, Kalpii 
	

S 
I 	H 

2. 

1A1p' 

3 
	

P Sakeei 1-lUss1I2 

Sb Mohammed Koya 
Peechmyath Hoe, Kalpeni 

ru 	Abdul .Lathéef 
S/o.Pallatii Kurhi Koya 
Nénernpappad 1-louse, Kalpeni 

5 
	

Anakoya 
bo Kasmi Kya 

Kunh1puva1d House, Kalpeni 

no 	Abdi1 Nase 
Sb Muthu 	

Muse,a1 mmkaka1a 	Kalpeni 

7 
	

M.KKha1e.. 
Sbo.I-1amzaKo:y 
Malmikakaçla,  I-louse, Kalpeni 

Mohamnid 1Jaser 
Sb Moharnnid Koya 
Peechth FIouse, Kalpeni 

ck 

S1am Kda 
M1ammel 1-Iouse Kpeni 

10. 	Chcriya Koya 	I  
S,Ahied 
Ncdyam 1-louse, Kalpeni 

Mohammed Koya 
So lunhm Koy 
Chcjjyapum akad -1ouse, Kalpeni 

 
So ' 4yT1 l11 . 
iapXS Kalpeni 

asim kya, 
l o \Ku 	Koya 

tv9 l21 1kadan1la1 House Kalpeni 



-- _____________--------------- 
t 

id 

I  

14 
h. 	'Sád idanedoya 

eriyd1uniaka1a 	Huse, Kalpeni 

15 AbçiutHakeern 
Sb 	Chet iya Koya 
Melachedarn House, Kaipeni 

16 1-Iajiiornrnabi 
1)/6 Kasmi Koy 
Akkara House Kalpeni 

17 Huthairth 
D/o Abbas 
Ara  kalar Hod, Kalpeni 

18 Rasheed 
S/a Koyarnrria 
Manjiyenarn House, Kalpeni 

19 Abdul Gafooi' 
S/a Kasmi (oya 
Kadapuraihaillarn House, Kalpeni 

20 411oya 	
1 

S)d) Pooloy 
'1•-'" 

4eah:'dIaii Huse,, Kalpeni 
ii 

21 i41Safl,a 

:D/oMoosaK:C:: 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocate Mr K 13 Gangesh) 

Versus 

1h 	Administiatoi 
Admi'nisvaiion of ihe I.Jnion Territory 
WZ  
da1clweep, Kavarathi - 682 555 

2 arhent of Agriculture 
Uribr 	y of Lakshadweep, Kavarath i 1 Ferritoji 
Rejrescntedb 	Director its 

3 Directoi of Panchayats 
I)epai trnent 	Pan chayats 
Administi ation Qf the Union Territory 
of 1. akshadweep, 	Kavaratti 



I 

(By 

 

	

40. 	O.A358/2013 

Abdul Liheef 
Keela Villattom, Amni Island 
Lakshadeep. 

(By Ms.Shahna Karthikeyan) 

erus 

I.  lAge.(Dwe) Panc$.yath 
Amw 1slnd 
Represented by the Ch4ur Person 

8- 2 552 

2 	Secretaiy 
Department of Panchayath, Kavarathi 

	

3, 	DiectOr. 
EmpiQyment. and Training 
UnihTerritory of Lakshadweep 
Kavarathi 

(By Advoc:4t Mr .. S Radbakrhnan for R 2&3) 

	

41 	OA9I20, 

Muthuitoya 	I 

Mampi.rain I-Iotis 
Amini:Is.land Lakhadweep 

(By Advocate: Ms.hahna Karthikeyan) 

\çrsus 

	

L 	jage.(Dwep) Panchayath 
Amni Island 
:S1t 6 b .the Char Person 

i'n682 552 

	

2 	S'&tiy 
bprtment of fanchayath 

6.8Z 555 

Applicant 

Respondents 

Applicant 



'7 

3 	Ic 	.. 

Respondents 

(By Advocate Mr. $ Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehafflulla B P , aged 35 years, 
Sb. Mohammed Koya T.N., 
Labower, Kiltan, Residing at Valiyapura House, 
Kiltan Island 

(By Advoate Sti p V Mohaian) 

Versus 
Th Adminitiator, 
,UT,. fakslaeep, 

E!ectiica! [)ivtsion, Kavarathy 

Dirctor olPanchayat, 
T3er11 of Panchayat,i. 
Administration of UT of Lakshadweep, 
.KaVaratti -:682 555. I LL 

hcjtveOf'flcer, 
1i1è Ewce Pahchayt, Kiltan-682 557. 

(By Adv6ç t: SriS. adhakrishnan) 

43. Ok 363/2013 

Yaser Arafath M.Y., aged 28 years, 
Sb. F. SeedjkpyaJabbyrr, Animal 
HusbandUnit, lan,, Resiing at Moulana Veed, 
Edayak<.a'l KiItahIland. 

(By Advpte' Sii 	Mohanan) 
I 	'•- 	I I 

4 ,  S . 

- 	 Versus 
H- 

1 	Ihe Adminitratoi., 
UT of 1 akhdveep, 
.Ivarati682 555. 

2. 	Djreçtorof Panchayat, 

Applicant 

Respondents 

App! icant 



S 
Depai-trnent 	Partchayt, 
Adm in! stratlon df UT fLakshadweep, 
Kavratti - 682 55 

I 

3 	1 he Veerinaryi Assist4nS6rgeon, 
Office of the Veterina' Assistant Surgeon, 
(Animal Husbandry Units, 
Kiltari Island, Lakshadwep-682  557 

4 	T h Chairperson, Vi1lg Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Ri-3)] 

44 0A364/2013 

Abdul Qubish, Sb Sainul Abid P , aged 27 years, 
Malikakal, Kiltan,1:1. o1Lkshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal I lushandi y Department, U T of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advocat Mrs IDaisy I Daniel) 

Versus 

Ihe Adminitrtoi, 
Union Feiritoiy of Lakhadweep, 
Kvarathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 557 

3 	buectyi olAnirnal Husil3andry, 
Ut of Lakshadweep, i'avarathi - 682 555 

4 	'1Dircor of!arc1ày1ath  bepartment of Panchayath, 
I 1(avaiathi ' 5 	 Respondents 682 5  

[By Advcat Sri S ahaishnan (Ri, 3 & 4)] 

45 6AN0 366/2O13 	
I 

1. 	Moham 	m med Kasi 
S/b Sayeed 
kannipuia 1i'ouc 
And rotL.:.. 

2 	Mhairned I lussain K C 

I 



Applicants 

1. 	The 
Adrnini'sttatipn of the Union Territory 
ol Laksiiãdweëp:, Kàvaràthi - 682 555. 

2 	1 he I)irectoi c1Panchayats 
Department of Panchayats 
4dministiati6n of the Union Terntory 
cii1akshadwcep, Kavaratti - 682 555 

3 	1 a1ha1weep Development Corporation Ltd, 
Port Control Tower, Andrott - 682 554 
Represented by its Officer in charge 

Directorate of Art & Culture 
Administration of the Union Territory 
of' I akshdwe.p', Kavartti - 682 555. 
Represented h' fts Dirëëtor. 

l)ireciprofAgrièulture 
Iepà4'jCr 	gi:icuu. re 
A4rnnrboiio the Union Territory 
cftLikhadwep, Iavrtti - 682 555 

i1 	(1\eei) Panchayat 
eprentd by its 

tëcutive dfflcer— 682 554. 

(By Ad'ocate Mr. . tRadhakrihnan) 

46. 0A368d013 

Respondents 

Sb. Pookunni A., 
?uthiyt Chitttapçkada House, Andrott 

I 	 ii 	I  

ryears, Sb. Sheikoya Thangal, 
Adrott. 

• 	
'• 	'• .............I ,  



H 

3 	S4'ed M9 	dSh1hbudheen Thangal, aged 28 years, 
S/3 Sl{6ikoY1 han, Andeth House, Andrott 

4. 	. 	 23 years, 
Sf6 'heikoa Th'aial,' Indeth House, Andrott 

5 	Mohartirned alim, agei44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

Khair, aged 32 yeaPs, 5/b. Muthu, 
Puleenakeel Hbs, Kavaratti. 

Abdulbari, aged! 34.years, Sb. Harnza Koy, 
Mcakai.i:o,41fliIi. 

Saied köa à.d 44 ars, Sb. Pookoya, 
MeeEàche'ri H ;ôuse,.Amirii. 	 Applicants 

(By Advocate Sri K B' Gngsh) 

Versus 

The .AdministratQi:,, :  
Adniinisti ation of the Union Territory of Lakshadweep, 
K'avrtti-62.55. 

Directoi 6f Panchayats 
L5epatrncnt o lanchats, 

'drnstFa1on of theUnion jerritory of Lakshadweep, 
<vtti _62 555 

[)ejartJT1en of A 
p
giicu1tire, Union Territory of Lakshadweep, 

Kavarthi, Peiesented by its Director - 682 555 

Village (I)ep) Pancayat, Andrott Island, 
cpresented by its Executive Officer - 682 554 

Village (Dw'eep' Panchayat, 
Kavaiatti kiand, repre,s'ented by its 
Executive Officer 682 555 

il1agq (Dweep, anclayat, 
by its 

2 

3 

ru 

5 

31 

. 

ai$hnan) 

Respondents 



. 

I  

I 

1 S41feker, aged 42 yeaisS/o Sayed Mohammed, 
Vaiiyapuia 1-louse Artdrtt 

2 Mohamind Naset, aged 44 years, Sayed Ismail, 
Kerakkada HoUse, Andidtt 

3. M9hammed FIusSarn, aged 48 years, Sb 	Nalla Koya, 
Pallipputa I Icue, Androth 

4 Kunhiseethikoya, aged 51 years, Slo. Muneer, 
Puthiyat1i i':., Mdtt. 

5 Chenyakoya, aged 32 'ears, S/o. Nallakoya, 
Perumpally' Hou, Andrott 

6 Noorul Ameen, a'ged 36 years, S/o. Shaikoya, 
aidath I Chi:y"a 1iia H'Ouse, Andrott. 

 IIairzakciy•a. ao'd.52 yéars, Sb. Koya Kidave, 
Chekkarakkad House, Andrott 

 Mbhaimid 	37 years, S/o. Ahammed, 
Aynada Chett 	HOuse, Andrott 

 rn  uaiafl, aged 33 yeas, Sb 	Nalla Koya, 

1 	 II 

1 0 	Mohthiiied Hussain, tged 30 years, Slo. Pookoya, 
attakaI ,Katt House, Aridrott 

11 	Mohammed I asn A , aged 39 years, Sb Yousuf, 
Ammelarn Hise, Andrott 

12 	Pookoya, aged 4 years,Sbo Sayed Koya, 
K6nne1 I louse, Andrott 

13 	fahee, aged 41 \'ears, bo Koyamma A, 
andarth I 1ou4, Andrott 

14 	hãnnedShah, aged 4 years, Sb Thang Koya, 
Kehery IcHIdU dfl, P'okkad HoUse, An'drott 

15 	Sa'ed Shihahpdhin, aged 32 years, Sb o. Koyamma Koya, 
Shaikkinte Voéta1adipura, Andrott 

16 	N1oharnmedRzvan Au, aged 27 years, S/o. Kunhiseethi Koya, 
Putham1i iadarn 1 1Ttuse, Andrott 



I 	 I 

72. 

1 7 	Soudabi K C P , agcd 29 years, DIo Attakoya, 
Kudambattu, Cheiiyapura House, Andrott 

18 Mohammed Kaim, age443 years, S/o. Sayed Mohammed, 
Pappet HousL, Andrott 

19 	Kareem aged 28 years, bo Koyammakoya, 
Miyathai a I Jous, Andiott' 	 Applicants 

(By Advocate Sri K B Gangeh) 

Versus 

1. 	I he Adrninistiator, 
Adi-n i fil straiö.h :.f  the 1nion Territory of Lakshadweep, 
Kaartti-6855. 

2 	I)irectoi of Panchayats, 
I)epaitment of Panchayats, 
Adminstratiôn of the Union Territory of Lakshadweep, 
Kavaratti - 82 555 

3 	Village (Dvep) Panchayat, Andrott Island, 
rprsnted by its Eeutive Officer —682 554 	Respondents 

(By Advocate Sii S Radhakrishnan) 

48 OA 370/2013 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1-l6use, Kavaratti 

2 	Musthala, ad1 36 year, Sb Hamzath,I . 

IJl1ikanapuiJ-1ouse, Kavaratti 

3 	i pdlç agçl 37 yea's S/o. Koyamma, 
Chiyih94a I- ousq, Kvaratti 

4 	1 Shaneen, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

5. 	Ahabi âgd 36 yrs, D/o. Hamzath, 
Keelakochapui a HO,is, Kavaratti 

6 	Shameena ag 36 years, D/o Ibnu Maja, 
&aaratt 

7 	Moomiiaffl àe36 ears, bi0 Hamzath, 
Bdai 1-Iou'e Kavaratti 
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8 	Ramla l3ccgum, aged 34 years, I)/o Kasmi, 
Mütbiyditse, K'aratti. 

9. 	1vkt3eehRahin, aged 18 yi ears, S/o. Abdul Khader, 
Moiuipuikad I louse, Ka\ aratti. 

(By Advocatc Sit J B (iangesh) 

Versus 

The Administro, 
Administratioiibf the Union Territory of Lakshadweep, 
Kavaratti-682 55. 

2. 	I).ircctor oLPanchayats, 
Department. oT Pancha'ats, 
Administraiç of the Union Territory of Lakshad weep, 
Kavaiatu - 682555 

3 	Diicctoi ate olMcdical and Health Seivices, 
Union I cii itoly of Lakshadweep, Kavatathi, 
Represented by its : ctor - 682 555. 

4 	•\/.j I lage (Dwep) Panchayat, 
lavaratti Esland represented by its 
Executive Ocer - 682 555. 

Applicants 

5. 	YilJagg (Dwecp) Panchayat, 
Aidrott . lsiiI.cpicsented by its 
I xccuUvc Olficu —682 554 

(By Ad 	d.::ri: . .RadIkishnan) 

49 	OA 7I/2O13 

I. 	l 	ascr, acd 35eàs, S/o Kunhikunhi, 
Pal Ii cham  IIouse, .K Iva .ra tti .  

2. 	P.1. Nsccr,.g6d 3 yars, S/o I-Iarnzath, 
Pthiya:llIam,:Kvratti. 

3 	P Ram là l3.cgum agc1 34 years, I)Io Kunhi Koya, 
Poovumuda I louse Kavatatti 

4 	P V A,hoobaLleI, aged 36 years, S/o Muthu Koya, 
Puthiya 1  Vccdi 1(avaratti 

Respondents 



5 
	

Shabina 13eg61- 1 aged 24 years, D/o Au, 
I hckk N4cia 111am Kavaj atti 

6 
	

Su1aikibi, ag,d 13 cais, DIo Kojan, 

Puihi y a 1 am, Kavarat.ti .. 

7. 	Abdul Raak, ige'd 2 y:ears, S/o Mullakoya, 
•SarahiyodaHouse, Kak'aatti. 

(By Advocate: Sri KB. ()esh) 

Versus 

1 . 

 

. 

Applicants 

The Admii'tisftatOr, 
Administiation of the 
Unioh 1 erritoic)t Uaks:hadweep, Kavaratti. 

2 	Dcpai tmcnt of Animal 1 lusbandiy, 
Unn io 'I'errit()iyOi Lakshadweep, Kavaratti 
represented b'ils Iirector. 

3. 	I)irector ol Panhayats, 
i)e1art. mcnt of PanchayatS, 
Ad h I rd stat.ifl oF the 
U mon 'lerritoi:y of Lakshadweep, 
Kavaratti, 

4 	Village (Dwcep) Panchayat, 
kavaiatti Island icpiescnted by its 
l:'cdtiVe Officer. 

(By Advocate Sn S Radhakiishnan) 

50. 0.A NO. 37/113 

JtmaIud) Iccn Sb Abdulla U C 
Mudakkiyodc I louse, 
1\addnlat 

(By Advocute Mi K 13 (jangcsh) 

Veisus 

I he Administiatoi, 
Administi ation p1 the Uion 1 eiritoiy 

—682 555. 

2. 	Thiitccto (Services). 
Admi nistrtion of the tnion Territory 

Respondents 

App! icant 
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of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

3 	Department of Weights & Measurers 
Union TerritOr' Of La.kh.adweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

• 	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector of Panchayats, 
Department of Panchayats, 
Administration oithe 
Union Territory of Lakshadweep, 
Kay aratt i ,-68255 5 

[)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Fnvirohment Wrden, 
I)epartment of EnvirOnment & Forests, 
Andrott-682 54. 

Village (Dweep) Panehayat, 
Androth Island represented by its 
Executive Ofric682 554. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

Applicants 

Respondents 



Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Ferritory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The AdministratOr, 
Union Territoty of Lakshadweep, 
Kavarathi Island - 682 555. 

2, 	The I)irctor (Services) 
Adrninistration of the Union Territory 
of Lakshadweep(Secretariat Establishment Section), 
Kavaratti Island 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Departmet t 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, UfTion TerritOiy of 
Lakshadweep —682 557. 	 Respondents 

(By Advocate Mr. S. Rdhakrishnan) 

53. OA 38112013 

B. Saidali, S/o late Mohammed Koya 
Palliyachetta Bandayam House, 
Agatti Island, UnioftTerritory of Lakshadweep. 

K. Mohammed Rafeek, aged 42 years, 
S/o late Muthuk€ya, Kattampalli Poomad:a, 
Kalkkadida Hue Agatti Island, 
Unioii frittny 6f Lakshadweep. 

KG. Jamaluddin, Aged 40 years, 
S/o late Uinmer, Ma.riyathoda Kandawargothi House, 
Agatti Island Uiion Territory of Lakshadweep. 
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4. 	T.K. Sarommabi, Aged 36 year,D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Anilkuinar) 

Versus 

1 . 

 

The Administ:rator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dwee'j.) Panchayat, 
Agatti island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti., 
Union Territory of Lakshadweep. 

The Director oiPanchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The ExeCutive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Unioo Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare InspCctor, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakjishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, S/o. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta HoUse, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o., Kani.ikoya PP., Bus Driver, 
District Pancbaiat, Kilta:n, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakhadweep. 
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3. 	Noorulla S.M.;, aged 39, Sb. Late P.S. Kunhi'mon, 
Bus C1eaner,.i5trict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panhayat 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island, Unioii Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory ofLakshadweep, Pin —682 552. 

Moosa Peecharrdam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M.., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 ye.ars, Sb. Alimohammed, Aliyachetta, 
Arnini 1s1andUnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini lslaid, thin Terrtory of Lakshadv.'eep, Pin —682 552. 
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Abdul Sa1aiA., aged 38 yCárs, Sb. Khadr Thottanada, 
Aminipura, Atnini Island, U.nion Territory ofLakshadweep, 
Pin-682552 

Noorul Hassah K.K., aged 38 years, SIO. Abusala Kochu Kannada, 
Kallakakkat, Amini Is1nd, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, S/o. KhaderT., Bahija Manzi!, 
Thattanoda, Aniini I1atid, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. Kidavu T.C., 
Ayeshera, Amini Is1ad, Union Territory of 
Lkshadweep, Pin - 682 552. 

Nafeesath U.:, aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
I)epartment ofPanchayaths, 
Administration olthe Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadwcep, Pin 682 555. 

The Village (T)'wee.p) . Panchayath, Amini Island, 
Union Territory of Lak.shadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013,  

P.P. Amanullla, aged 38 years, Sb. Sayed 
Mohammed .K.., Puth.iya Pandaram, Ki1ta-n 

Mubaraka Banu, aged 27 years, Dbo. Ibrahirn, 
C. Lavanakkal House, Andrott. 
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3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 

(By Advocate: Sri K.B. (iangesh) 

Versus 

Applicants 

. 

The AdministrtoT, 
Administration of the Union Territot5' of Lakshadweep, 
Kavaratti 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union l'errito'ry of Lakshadweep, Kavaratti, represented by its 
Director —682 555. 

Assistant Settlement Officer, 
Arnini Island 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, reresnted by its Executive Officer-682 552. 

Village (I)weep) Parichayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dweep) Pa.nchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. RadhakrishPari) 

57. 0A390/2013 

C.N. Abdul l,akeem., aged 38 years, Sb. Koya, 
Cheriyannallál I-louse, Kalpeni. 

K.I. Cheriyakoya KC., aged 48 years, Sb. Pookoya, 
Karupathail lm I-Ioe, Kalpeni. 

K.K.Sadique Au, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-Iouse,Kalpeni. 

C.N. IIabus i 1 : xged'; 5`0 years, D/o. At;Vakoya, 
Cheriyannalläl Ioue, Kalpeni. 

Harneedabi, aged 41 years, D/o. Ramalan, 



Pakkath Ilouse, Kalpeni. 

6. 	A.T. Sheema'bi, 42 years, D/o. Hamzakoya, 
Athanam Thottam House, Kalpeni. 

7 	A K Muthubi, aged 53 years, D/o Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-labusabi, aged 42years, D/o. Sayed Moharnned Koya, 
Kandarnkalam House, Kalpeni. 

Bambathi, aged 43 years, [)/o. Ahammed P., 
Chadàchiyoda 11ouge, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Man] iyanam i-Iouse,Kalpeni. 

Naseerna M.P., agd 33 years, D/o. Mohammed K.P., 
Mayamkakkapua Huse, Kalpeni. 

Humairath P., aged 42 years, D/o, Sayd, 
Poodiyath 1-louse, Kaipeni. 

CO. Balkees, aged 53 years, D/o. Yus'safKV., 
Chadachiyoda Nouse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda 11ouse, Kalpeni. 

K.C. Abdul Laffai aged 38 years, S/c. Aboobacker, 
Kuttiyachada HOu, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader, 
Maral 1-iouse Kalpeni. 

M.P. 1-lajira, aged 36 years, D/o. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, D/o. I-lamzakoya M.K., 
Cheriyachaman Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/o. Aharned Kunji Koya, 
Kandarnkalam House, Kalpeni. 

Thangakoya,aged 33 years, S/o. Chariyakoya E., 
Koliyala 1-1otse, Kavaratti. 

	

21, 	1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura HOuse, Kavaratti. 
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Jaffer, aged 	years Sb. Hasan T.P., 
Kaladi HousKavatatti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel House, Kavaratti. 

Arnina, aged 42 years, DIo. Aboobaçker, 
Theldapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, l)/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, I)Io. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurarn House, Kavaratti. 

Shamshadbeégum, aged 31 years, D/o. Kuttiyammed, 
Kunnam I-Iose, Kavaratti. 

Jameela, aged 37 years, DIo. Kunhikoya, 
Fathima Maizi!, Kav.ratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti, 

Nooru! Anieh, aged 33years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed;agd 23 years, Sb. 1-lasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthôda House, Kavaratti. 

MoharnmedaliT.P., aged 35 years, 
Sb. AboobaQker K.K.; Thekkilapura House, Kavaratti, 

Sajid K.han, aged 39 years, Sb. Sayd Koya, 
Edanilam Hothse, Kavaratti. 

d 33 years, Sb. All K.P., Jassin C., ag  
Chonarn l-lOuse, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Rahem, aged 34 years,Sbo. Abdu Rahiman, 
Aynepura House, K.avaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

AkbarT.P., ad 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel 1-lussaiti, aged 37 years, Sb. Shahul Hameed, 
Palamakkada Hotise, Kavaratti. 

Na] umudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., a'ged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
N4ukriya 111am House, Kavaratti. 

Kadis1a, aged 44 years, Dbo.Ukkas, 
Umbiapura I-louse, Kavaratti. 

C.P. Abdul Ra2ak, aged 42 years, Sb. Mohammed, 
Chama5athära House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Hamzath, 
Kunhi1iyodaHouse, Kavaratti. 

C.P. Raheem aged 31 years, Sb. 1-lameed, 
Chandipu.ra 1-louse, Kavratti. 

N4.T.P. 1-1abeb Rahman, aged 43 yearS, Sb. Khalid, 
Me1athiruvatiapura House, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Ne!iyampura House, Kavaratti. 

Halima, aged 35 years, DIo. Koyamma, 
Tha1eekepura1-Iouse, Kavaratti. 

Sayed Abdul:Baheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarmanodda House, Kavaratti. 

Abdul Rehem, aged 30 years, SIô. Harnzath, 
Mannayapura House, Kavaratti. 

58, 	Mullabi U.P.,aged 38 years, D/o. Hrnzath, 
Ulikanapura 1oue, Kavaratti. 

Sayed Abdul Ja1e1, aged 39, Sb. Aboobacker, 
Puthiya Kunnmka1am, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumputa House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyommabi, aged 36 years, Dbo. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shafi, aged 33 years Sb. Ahammed 1-laji, 
Pakichipua I-louse, Kavaratti. 

Mube.èha, aged 23 years, D/o. Sayed Poo, 
Ne1iynipura;House, Kavaratti. 

Salma,aged 22 years., Dbo. Cheriyakoya, 
Vadaki:l.a pura HOus, Kavaratti. 

Muhanimed,aged 32 years, Sb. Attakoya, 
Vadk11apua,KavarattL 

Sairabanu P.E. aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaManzil, Arnini. 

Cheiikoyagd 41 years, SI Abdul Khader, 
Pandaiam House, Arnini 

. 



Cheriyoya M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadak1d1apuà House, Kadmath. 

Fazeerali N.M., aed 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul -lameed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada E1oise,Atidroth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathammda 13 ithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Begum C. P., aged 36 years, Dbo. Nallakoya, 
Chattapokkadä I-louse, Aridroth. 

Fathimath Suhara, a.ged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada HouSe, Aidroth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal I-louse, Androth. 

Baihat., aged 37years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Atidroth. 



Ga 	

I 
Naseeraam M.K., aged 40 years, DIo. Kunhi Koya, 

Moo1ak
.
.d Hàu.se,Androth. 

Kadeeshmmbi L., aged 40 years, DIo. Seethi M., ,jo

Lavanka1 House, Androth. 

Sarornibi T., aged 43 years, DIo. Abobacker, 
Thacheiy.Hoise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

lIafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal I-louse, Androth. 

Aysunrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A. aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Begum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket, I-louse, Androth. 

Safiyab M., aged 39 years, D/o. Nallakoya M., 
Mathi:Itous:e, :Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.House, Adroth. 

Hussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, agçd 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussa.ii E.K., aged 48 years, Sb. Seethikoya, 
Edayka1 House, Androth. 

Sayeedohammd Koya L., aged 54 years, Sb. Kader P 
Lavana1a1 HOuse, Androth. 
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Hussai;n K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnuhada House, Androth. 

Ismail, aged 40 years, Sb: Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohainmed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 yeafs, Sb. Saye Mohammed, 
Keechetam House, Androth. 

M.P. Mohmmed Hussain, aged 35 years, 
Sb. Kidave, 	daiflpura House, Androth. 

(By Advocate: Sri K.B. Garigesh) 

Versus 

Applicants 

The Adrninistrator, 
Administratidn of the Union Territory of Lakshadweep, 
Kavaratti —682 555 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Direci6r, Department of Labour and Employment, 
Adrnirlistrati9n of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Department df.Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epaitnent of Women and Child Development, 
Adrrinitration of the Union Territory of Lakshadweep, 
Kavaitti, represented byits Director - 682 555. 

Depártnient of Fisheries, Administration of the Union Territory of 
LaksFiddweep, Kavaratti, represented by its Director - 682 555. 

Department of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-68255. 



-- 

9. 	Lakshadwee Khadi and Village Industries Board:, 
Kavaratti, rerësertted by its Chairman - 682 555. 

10, 	Revenue Su Divisional Officer, Kavaratti Island– 682 555. 

11. 	Sub :Di:vii.oial  Officer; Amini Island - 682 554. 

12 	AsszstaiEngineer, LPWD Sub Division, Andrott Island-682 553 

13, 	Lakshiee District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represettd by its Chief Executive Officer - 682 55.5. 

Village (wep) Panchayat, Kalpeni Island, represented by its• 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Oificer - 682 555, 

Village (Dwep) Panchayat, Amini Island, 
represented by it Executive Officer - 682 554. 

Village (Dwep) Pa.nchayat, 
Kadañat1 Isfand, re'presented by its 
Executive Officer - 682 553 

Village Dweep) Panchayat, 
Androth.Island, represented by its 
Executive Officet 682 552. 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2013 

1-lusain, S/6Aboosala, 
Saramappada (Konchukakada) House, 
Agat,resntly working as Cleaner, 

I
t 

RGS F-1opitl, Agatti 
4 	

f4 

Shukoor, S/late Kidave, 
Pakrurnüanbda I-Louse, Agathi, 
Presen,king as Cleaner, 
RGS Hopital, Agatti. 

Lathed,. /d A.koya,. 
1Kalka.iyd'a ft3use, Agathi, 
Presently wdrkinga' Cleaner, 
R G S.  1-1ospital, Agatti 

Respondents 

V. 

a 



'S 	
4. 	1-lameedath, DIo Koyassan, 

Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1 lospital, Agatti. 

Subaida, D/o Moharried, 
Kulalioda House, Agathi, 
Present1wOking as Cleaner, 
ROS Hospital, Agatti. 

Hajara, D/o late 1-Jyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
ROS 1-lospital, Agatti. 

Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Abida, D/o Hameed, 
Makkiy'achoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn house, Agathi, 
Presently working as Cleaner, 
RGS l-lospital, Agatti. 

Sulainai, S/o 1-Iarnza, 
Kalaritthi)'oda 1-louse, Agathi, 
PreèIi working as Cleaner, 
RGg 1-hospital, Agatti. 

Maharndod, Sb Koyassan, 
Arnperpally 1-louse, Agathi, 
Presently w6rking as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

Abtrnar, S/o late Harnza, 
M1 	aIT Huse, Agathi, 
Presen ly working as Dhobi, 
RGS Hd'pitaI, Agatti. 



• 	 . . 

eo 

Ablulkader,S/o Ummer, 
1-1 B i y 	tioç1a ouse, Agathi, 

Pies[y woking as Dhobi, 
RGS Hospital, Agatti 

Abdulla, /o:Khalid, 
Kandavar Gothi House, Agathi, 
P d rking as Cleaner, resently w  
RGS 1-lospita1 1, Agatti. 

(By Advocate: Sri R. Rarnadas) 

Versus 

Applicants 

The Athiiiniator, 
Uniorii'erritcr:y of Lakshadweep, 
Kavatti.-68255 

2 
	

The Chairpei:.on, 	. 	S 

Viii g'é( Dv'p) Panchayat, 
Agatti tsland, Union Territory of Lakshadweep 682553 

3 
	

The Medical Officer in charge, 
Cornriuiity ,  E!ealth Centre, Agatti Island, 
Uni' Thrritory of Lakshadweep 682553 

(By Advi::ri S. Radhakrishnan (R1&3)) 

Respondents 

59. OA'39312.0 13 
tt5 	 - 

S 

C 	lkoya' aged 44 years, 
Sb Suâj, Chekireyarnmakada House, 
Kadàiat. Skilled Labourer, 
Office of th Assistant Engineer Electrical, 
EectricallSfib Division; Kadarnat. 

2. 	K.P. Jalaluddeen, aged 41 years, 
S/o i-I 	edvladkinachetta; Kattipura Houe, 
Sldlléd.lbdtrer, 	S 	 • 

Office o'f the- Assistant Engineer Electrical, 
Ele.ctriiUb Division, Kadarnat. 

3 
	

K P 13thil, aged 31 ycal s, S/o late Nallakoya 
KunhindM House, Kadarnat, Skilled Labourer, 
Office Lo f thi Assistant Engineer Electrical, 
flcctncal Sub Division, Kadarnat 

is BJ\'. Asàdulla, aged 42 years, So Harneed Melachetta, 
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BiriyoininaHouse, Kadamat, Skilled Labourer, 
Oflicc o[iHssistant Engineer Electrical, 
E1er!cdI Sub Division, Kadarnat.. 

5. 	K.P..K•dnhika, aged 41 years, S/o late Hassainar, 
Keelàcherry i-louse, Kadamat, Ski lied Labourer, 
Offlcebfth& Assistant Engineer, Electrical, 
Electrial Sdb.•Division, Kadarnat, 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

1 . 	The Adminisirator, 
Union'l'erritory of Lâkshadweep, 
Kavaratti-682555, 

The DircctorbfPanchayat, 
Department Of Panchayat, 
Administration of Llnipn Territory of Lakshadweep, 
Kavaratti- 682 555.. 

The Chief Executive Officer, listrict Panchayat, 
Kadamat-682 556. 

The Asistant'Eigineei', Electrical, 
E1ectr1cl Sub Division, Kadarnat-682 556. 

The,Carpn, 	. 
ViIJagciI\vCp Panchayat, Kadarnat-682 556. 

(By Advocate: Sri S Radhakrishnan(Rl-4)) 

60. 	OA39i/201 	. 

1. 	U.P. • J.a1.,/9 CO. Koyamma, aged 39 years 
woi king as Sk lIed Labout ci, 
AnThmI. I-Iubandry Unit, 
Union I i;ily ofLakshadweep, Kalpeni-682 557 
andicsictii itUmprahpappada House, 
Ka1ciii slaid 7 682 557. 

2 	1 P Mut}iukoya, S/o late M K Hamzakoya, aged 43 years 
woi king as Skilled Labourer,  
AnimalHusbandry Unit, 
UniOnTerritóiy of Lakshadweep, ,Kalpeni-682 557 
and.rsi.ding at Thithiyapada House, 
Kalpeni Islabd-682 557. 

3. 	M. Hy;dr, S/ 6 late M.K. Yousef, aged 43 years 
woikirg:s Casual Labourer, 



ri 

5. 

7. 

Anim1 Husdhdry Unit,. 
Union Terit:ry of Lakshadweé,  Ka1peni682 557 
and residing Manchiyanam House, 
Kalpeni islail.d-682 557. 

K.O. Mohamrried Ibnuiaffer, S/o K.P. Sayed, aged 44 
yers,.ckingas Casual Labourer, 
Animal husbandry Unit, 
Union Te itory of Lakshadweep, Kalpeni-682 557 
and:iésfdngt Kakatchiyoda House, 
Kalpni Islaiicl682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal Husbandry Unit, 
Union Territry of Lakshadweep, Kalpeni-682 557 
and residing .t;Malmii akkada House, 
Kalpeniislard-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
woi'kig as Casual. Labourer, 
Animal. Hub.ndry Unit, 
Union ei i itory of Lakshadweep, Kalpeni-682 557 
and, esiding ht Maral House, 
Kaipeni IsIbd-682 557. 

K.K Mohaiii,ihed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai wokig as Casual Labourer, 

Animal Huahdry Unit, 
Union Territiy of Lakshadweep, Kalpeni-682 557 
and,esidingt K:andarnkalam House, 
Kalpeni.:fsland-682 557.. 

M uni/a, S/o late M C Ahmedkunji, aged 47 years 
\'ork1n1 1sçasual Labourer, 
Anithal lhisbandiy Unit, 
Union Thu idiy of Lakshadweep, Kalpeni-682 557 
and rèsing .t Maral House, Kalpeni lsland-682 557 

K.O. Abclul Salam, S/oP. Assainar, aged 39 years 
woikihgas Cual'Labourer, 
Animal Husbahdry Unit, 
UniOn T,erritory  of Lakshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kapeni Islarid-682 557. 

P.lyIUistha fa, S/o late Sayedmuhammedkoya,' 
aged 47\eaIS, working as Casual Labourer, 
Ariijl Tusd.y Unit, 

çJ 
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Union Territory of Lakshadweep, Kalpeni-682 557 
and residing bt Pokkarappada i-louse, 
Ka!peri Islarid-682 557. 

(By Advoctte i i 1J Unnikrishnan) 

Versus 

The Adininisrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry, of Lakshadweep, 
Kavaratti,-682555 

The Chief Kke'cutive Officer, District Panchayat, 
of Lakshadweep, 

2 15 

The Vetcrinary Assistnt Surgeon, 
Village. Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiü1. Abid,!: S/o YusuI aged 40 years, 
Clmril1a!a I-louse, Kadamat, 
1 1ep'ei , 1 Disti Let Panchayat, Kadarnat 

Ab.1Shukib, S/o Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadanat, 
Bus Di:bver, 17istrict  Panchayat, Kadarnat. 

M. Khálid, S/oNadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Keertii N4aha1 House, Kadarnat, 
He1per District Panchayat, Kadamat 

(By Advte Si' R Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



- 

I he Actminisratoi, 
Union leuitOiy of I akshadweep, 
Kayrti-68:/:S 5  

2. 	The I)irctor.OfPanchayat, 
N . 

DepãiJndit ôf:Pnchayat, 
Administration of Union Territory of Lakshadwecp, 
Kavaratti-682555 

3, 	The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55 	 Respondents 

(By Advocate: Sri S., Radhakrishnan) 

62. OA•400/2Qi. 

PP. 'Sir'aj, agb 44 years, Sb M. Subair, 
PuthiyaPtnlaram 1-louse, Agatti Island, 
UniQn Territpry of Lak'shadweep. 

Nouhâd Ali ged 32 years, S/o U. Sabjan, 
KeelaSaramma Pada House, Agatti Island, 
:UniOn Territpry of Lakshadweep. 

M.!. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 

Me4..1.1on, • 1TIOUSC, Agatti Island, 
Unid'ti' Territory of Lakshadweep. 

4 	1 P 'Khahd, aged 30 yeais, S/o Kidave, 
M.eiaIUa'inJoUse, Agatti Island, 
Unionfdrrqry of Lakshadweep. 

5, 	K.c:. Adul.Shukobr, aged 38 years, S/o Kasmi, 
Kaiiyaachett 1-louse, Agatti Island, 
Union Tcrrty of Lakshadweep. 

6. 	M.P. N i.z'arnu`d d1 i n, -aged. 27 years, S/o M. Abusala, 
Agatti Island, 

Union lciiitoiy of Lakhadweep 	 Applicants 

(By Advoai Sii 'N Anilkumai) 

Versus 

Th 	ihiator, 
U nio r TerritOry of Lakshadweep, 
Kavaratti.-68255 I. 

'IheChairperspn, 

. 



Village (1. weep) Panchayat, 
Agati Island, Union Territory, of Lakshadweep 682553 

3. 	The Employment Officer, Kavaratti, 
Union lerritory of Lakshadwep-682$'51 

4, 	The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officcr/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, UniOn Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA404/2013 

Nadirsha NP., S/o Nallakoya P.V.,. 
aged 3.1 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in th 
[)epartment of Science & Techiology- Kalpeni Dweep. 

.Affefudheen AK., 
S/o Chcrikoya K, agd 30 years., 
Akk.ara (House), Kalpeni Island. 
Union Icrntory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshaweep, Kalpeni. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Dirdctor of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 



• 	 * 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By.Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advoate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinay Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, agei 26 years, 
Pathummathoda (F-louse), (iltan Island, 
U.T. of Lakshad weep, Working as 
Horneopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadwe, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector oPanchayat, 
Department of Panchayath, Kavaratti-68255. 

Mission Director, 
Nat1ional Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhákrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

.Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Urnilla T.P., aged 54 years, Dbo Khader, 
Thekidlappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AIifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



10. 	Saromma M., aged 39 years,D/o Hamza, 
Mariyathoda House, Agatti. 

11, 	Ashraf AK., aged 42 years, $b Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul 1azzak R,, aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

Shafiabi P.1'., aged 36 years, Dbo Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr, KB. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6825 55. 1 

Director of Panchayats, 
Department of Panchayats, 
Administration of.the Union Territory of Lakshadweep, 
Kavaratti-682555, 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island. represented by 
its Excecutive Officer-682554. . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	()A 444//2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate:. Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 
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The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Pañchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union 'l'erritory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-larneed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillarn I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workitig as Casual labourer in 
Lakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyocla (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Buildirg Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Workipg as Casual Labourer in 
Lakshadweep Building I)evelopment Board, 
Kiltan.: 	 Applicants 
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I 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union I'erritory of Lakshadwecp. 

The Chairperson, 
Village (Dweep) Panchayat, 'Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Di rector of Panchayat 
Department of Panchayat, Kävaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(13y Advocate 'Mr. K.B. Gangcsh) 

Versus 

The Adiri in i strator, 
Admintration of the Union Territory 

s i of Lak'hadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of hakshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union Tci'ritory of Lakshadwecp, 
Kavara.hi - 682 555. 
Represencd by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 0A492/2013 



K. Bushra Bdegurn, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office of the:Veterinary Assistant Surgeon, 
Animal i-Iusbndry Unit, Amini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.B. Haiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Un ion Territory of Lakshadweep, 
Kavaratti island, Pin- 682555, 

The Di.ieptor ofPnchayat, 
Departrpent. of Panchayat, 
Union TeITi tory of. Lakshawee,p 
Kayardtti ls1and Pin 682555. 

The Veterinary. Assistant Surgeon, 
Animal Husbandry. Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (Dweep) Parchayat, 
Aiiiifli, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

11i 	OA .49I201.3 

. Rahmth Beegum Keelakunnikk.am , 
W/o. Moharnied B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkani I-louse, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN - 682 556. 

2. 	Mohathrhed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadmath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadarnat Island, 

Respondents 



(02- 

Union Territory of Lakshadweep, PIN - 682 556 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Adminisirator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act 

Office of the Programme Officer, 
National Rural EmploymentGuarantee Act, 
Kadamat, Union Territory 
o F Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual 'Labour, Street Light Maintenance 
Village. Dv/eep Panhayath, Amini Island 
Union Territory of Lakshadweep 
Permanentaddress : Kunninamel I-louse 
Amini Isln'd, Union Thrritory of Lakshaweep 

Pin —682 552 

S 
Applicants 

Re spo idents 

Applicant 

(By Advócale: Mr.TCG Swamy) 

Versus 

The Ad'inistrator 
Union .Thrritory of Lakshadweep 

Administration 
Kavaratt'i - 682 555 

The Exec'tve Engineer.  
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\/illage Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 ,. 	Respondents 

(By Advocate: Mr.S,Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha. Beegum K.C. 
D10 Indeen Kandilath 
Kaval çhetta House, Androth. 

Shahida BeegumK. 
D/o. l-lamzakoya 
Kandlath House, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makl(et Ilouse, Androth. 

Aysha:I3egurn P.V.K 
.D/o. Yakoob P.K 
Puthiy)entamveli Kad 

Androfti.' 

Rahmath Beegurn. K. 
D/o. Hmzakoya PJ,. 
Kunhal i 1-louse, Androth. 

Thahii'a L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
And roth. 

SubaidäA.. 
D/o. Syed Mohammed M. 



I iyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo, Maj.eed P,V.K 
Pentartcfl Kad, Androth. 

Siyad Kian L. 
Sb. Kunhikoya A .. (Late) 
Kandilath 1-louse, Androth. 

  

 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth, 

1-laseena Beegum C.P.1 
DIo. Abdulla M.1 . 
Chemmachery Puthiya 111am House 
A ndroth. 

  

 

12 	1-Iabsal2i P.U.1' 
Dbo. Fákarukdheen K. Cheriyadarn 
U mmathabiyapura I-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

  

1. 	The Administrator, 
Adminitratiofl o [the Union Territory 
of 1.,akshadweep, Kavarathi —682 555. 

2 	Duectoatc of Industiies 
Union :Trritbry of Lakshadweep 
Kavaräthi, represented by the 
Director of industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 

(By Advocai.e: Mr. S. Radhakrishnan) 

74. 	OAS10/2013 

1-1aseenä@ 1-laseenabi Therakkal 
1 heiakkd I-louse, Kadamath 
Data 1j1y Operator 
\/i11agweep Panchayath, Kadamath 

(By Ac!vocat Mr. R. Sreeraj 

Respondents 

App1 i cant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Pancha.yath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (i)weep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer,  MGNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

Respondents 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

	

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavai'atti - 682 555 

	

2. 	The Director of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Ki!tan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K a darn at h 
Residing at Kailiyarnrnakada 
Kadarnath Island 

K.K.Khalid 
Cook, Government J.B.School 
K adamath 
Residing at Biriyomrnada 
Kadarnath Island 

P.Amanulla 
Cook, Government J.B.School 
Kad arnath 
Residing at Kunnumpura 
Kadarnath Island 

Respondents 
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Umrner PP.1 
Cook, Government J. B.School 
Kadam ath 
Residing at Alikothapura 
Kadamath Island 

1-I1dayathul!a 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadamath Island 

.8. 	Muhammed Shall P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Island 

PookunhikoyaP,P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath, 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
K adarnath 
Residing at Pupathada 
Kadarnath Island 	 . 	 Applicants 

(By Advocate Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



. 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior ScQndary School 
Kadamath - 682 556 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Ivialika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Respondents 

App! icant 

The Administrator 
Union 'l'erritory of Lakshadweep 
Kavaratti - 682 555 

Director o[Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government .Jawaharla! Nehru Senior Secondary School 
Kadaniath lsland682 556 	 Respondents 

(By Advocate: Mr,S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam House, Kavaratti. 

[labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura I-louse, Kavaratti. 

 Fareeda Beegarn 
Molokepura House, Kavratti. 

 Saleem 
Pa11iclam F-louse, Kavarati. 

 Bamban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam House, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavartti. 

 FazeelaBeegurn 
Kannipura I-louse, Kavaatti. 

13, Ummer 
Thirin ikad House, Kavaitti. 

 Firozkan 
Athnacharnrnada House, I Kavaratti, 

 Jaffer 
Marikilarn House, Kavaratti. 

 Amanulla, 
Mela 111am House, Kavtatti. 

 Sirajudheen 
Molokepura 1-louse, Kavatti. 

 l-liyasudheen 
Chamayathapura House, Kavaratti. 

 Fathahudeen 
Kadapurathaba 1-louse, l<avaratti. 

 Muneer 
Kuttipapepura 1-louse, Kavaratti. 



LLO 
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Ashik 
Puthiya Al ikom House, Kavaiatti. 

	

22 
	

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

	

23 
	

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

	

24 
	

Jamhar Hussain 
Beeranthoda I-louse, Kavaatti. 

	

25 
	

Muhsin 
Beeranthoda House, Kavratti 

	

26 
	

ka uf 
Chettipura House, Kavaratti. 

	

27 
	

1-lazarath 
Chungam 1-louse, Kayaratti . 

	

28 
	

Khalid 
Thottathapura House, Kavatti 	 Applicants 

(By Advocate: Mr.K.B.Ga.ngesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 

Kav.aratt 	682 555 

Director of Panchayath 
Department of Panchayath 
Administration ofUrtion Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husb.ndiy 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

\/illage (Dweep) PanhaathKavaratti Island 
represented by its Executive Officer, 



Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhaki:ishian) 

79. OA 582/2013 

Rsheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, G.H.S Kadmat. 
Residing at Melachetta lijniakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr,P.V.Mohanan) 

VersUs 

	

I. 	The Administrator  
Union Territory of Lakshadweep 
Kavaraiti - 682 555 

	

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Informatioi Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan island 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishrián) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (14), Kiltan Island PU., 
Union Territory of Laks;h'adwep, Pir -682 555. 	Applicant 

(By Advocate: Mr. ShabuSreeharan) 

L 	Versus 

Union Territory of LakshadLep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

1, 

The Director of Pancha'ath Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchay'ath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 	. 	 I  

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 
	 Respondents 

[By Advocate: Sri S. Radhak.rishnan(R1,2, 4 & 5)] 

81. 0A634/2013 

M a likdeenar , aged 21 yeas, SIo.:Haizath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	
0 

Administration of the Utiioñ Tritory of Lakshadweep, 
Kavaratti-682 555. 

Director o f P anc h ayats , 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti-682 555. 

0• 	 3. 	Department of Educatioi,.Administration of the 
Union Territory of  Lakshàdweep, Kavaratti, 
represented by its Director682 555. 

4. 	Village (Dweep) Panchayt, 
Agatti Island, represented by its Executive Officer, 
682 554. 	. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 0A63512013 

Fathahudheen K.P., aged. 40 years, Sb. Syed Muharnmed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sbo. Abdulla, Mariy'thoda House, 
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Agatti. 	 . 

K.M. Shahida, aged 40 yea 	D/o. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged 46 year./o. Abdul Rahman, 
Kuttiyam Mukriyoda House,:,gatti. 	Applicants 

(By Advocate:. Sri K.B. Gangesh) 

Versus 	-. 

1 The Administiator, 
Administration of the Uniori Territory of Lakshadweep, 
Kavaratti-682 555 

Director of Health Services, 
Directorate of I-Iealth Services, 
Kavaratti,— 682555. 

Medical Officer.in charge..i 
Community Health CentrAgatti —682 553. 

Medical Officer in CFiarg, Rji.v. Gandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panchayt,Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

Y 

(By Advocate: Sri S. Radhakrishnan) 

83. 0A791/2013 

Fareeda.Beegum M.I., Meppada 111am, 
Agatti Island. 	. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 
........... 

L 	The Administrator, 	. 
Administration of the UhionTcr,itory of Lakshadweep, 
Kavaratti-682 555. 

2. 	I)irector of Panchayats, 
Department of Panchayat; 
Administration of UriioriTerritory of Lakshadweep, 
Kavaratti - 682 5.54. 



Project Manager, Desiccated Cdnut Powder Unit, 
Lak shadweep Devel oprnentçppOration Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Admn.), Lakshadweep Development 
Corporation, Kavaratti - 68r2,554. 

Village (Dweep) Panchay4, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishhar). 

84. OA 822/2013 

B.P. Navas, Aged 27 years S/o. Kasmi M.P., 
Valiyapura 1-louse, Kilthan Island 'P.0:; 
U . T. of' Lakshadweep. 

(By Advocate: Sri P.V. Mohanai)H 

Versus 

1. 	. The Administrator, 
UT of Lakshadweep 	. 

1ri1i..A7 ccc 

Applicant 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of L:akshadweep, 
.Kvaratti - 682 555.  

The Principal, Government:ligher Secondary School, 
Kilthan Island - 682 556.: 	•.: 	 Respondents 

~1 

85. OA 880/2013 

MuthukoyaN.P 	:H H 
Nalakapura, Kiltan Island', 
Union Territory of Lakshadweep- 682 558 

(By Advocate: Mr.Shabu Sreedháran), 

Versus  

Union Territory of Lakshad'eep represented 
by the Administrator 	

'. 

Kavaratti Island - 682 555: 

Applicant 

. 
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Director of Panchayath 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative .Qfficer 
Education (District Pahchayath) 
Union Territoiy of Lakshadweep 
Kavárattj Island - 682 555 

The Principal 
Government Senior Sepndary School 
District Panchayat, KiltaiiIsland 
Union Territory of Lakshadweep 682 558 

(By Advocate: fVIr.S.Radhakrishnan) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta Hous 
Chetlat Island 
Union Teiiitory ofLakshadwee- 682 554 

(By Advocate: Mr.Shabu Sreedharan): 

Respondents 

Applicant 

Versus 

Union Territory of Lakshädw'eidp represented 
by the Administrator 
Kavaratti Island - 682 555 

The Director of Panchayah..'. 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep. 
Kavarattj Island - 682 55 

The Principal 
Government Senior Secondary School 
District Panchayat, Chet1t Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr.S.Radhakrishnan) 

Respondents 



87. 	OA 904/2013. 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh). 

Versus 

Applicant 

The Administrator 
Administration of the Union .Tritory of Lakshadweep 
Kavaratti - 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

J. 	The Director (Rural development) 
Department of Rural Development 
Administration of the Unioi Territory 
of Lakshadweep, Kava'ratti —682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. 0A905/2013 

I. 	Abdul Khader C. 
Chekkiriyammada I-louse 
Agatti Island 

2. 	Buar Jamhar T.P 
Thekiapura House 
Agatti Island 

(By Advocate: Mr.K.B.Ganb 

Versus 

The Administrator 
Administration of the Unio Territory of Lakshadweep 
Kavarattj Island —682 555 

2. 	Director of Panchayaths 
Department of Panchayaths. 
Administration of the Union Teiritor' of Lakshadweep 
Kavarattj Island - 682 555 

Respondents 

Applicants 

4,. 



Project Manager 
Desiccated Coconut Pbwder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti —68255 

The Deputy Director (Admn) 
Lakshadweep DevelopmentCorporation 
Kavaratti - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.I 
Melaillarn House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Vallyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Develcpment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary - 682 555 



The Technical Officer 
Lakshadweep Building Development Board. 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA942I2013 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of La.kshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual I.abourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
i-lamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



L2LO 

4. 	Junior Engineer, 
	

. 

Electrical Section, Kalpeni 
U ni on Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	GA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internl Inspector,  
Agricultural Department, Kalpeni 
Kunnamkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2 
	

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



3. 	Fareeda Beegurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual. Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

1. 	ThUnionofIndia 
Rep :ènted by the Secretary to 
Goveiment of india, 
Ministry of Home Affairs 
New Delhi - I 10 001. 



2.. 

The Administrator 
Union Territory of Lakshadv.'eep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

 

S 

 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

Respondents 

 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Unidri Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two, days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the caseof a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Pànchayat. For the sake of convenience, these cases are 

categorized as "Panchayatl and Non-Panchayath". 

2. 	The common grievance ol all the applicants is that their services are not 

being regularized even though they have been working lbr years together, albeit 

on casual/daily vage basis. 1'herefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case of a 

jew others who have been retrenched on completion of the period of engagement 

direction to re-engage them. the prayer is for issue  
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal hs no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanótioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary. State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4SCC 1. 

Stale of Rajasihan Vs. Dava La! (2011) 2 SCC 429. 



Satya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - 2008 10 SCC!. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

leernon V.R. Vs. State of Kerala - 2012 (1) K[JC 397. 

Slate of Kerala Vs. Valsamina - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above CA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact abs6rbed. But the applicants before us in this 

bunch of 94 cases.have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employmetit. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointm'ents as 

' distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 Sc 1071; 

R.N.Nanjundappa -- (1972) 1 5CC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harniinder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizat ion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must he done within the 
Jur corners of the delegated power by the authority 
concerned." 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period, in the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hd  that initial appointments of the appellants were made in gross 

violation of the provisions containel in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age1imit provided in the Rules. 
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• 13. In Nanjundappa (Supra)ih.Apex Court had held thus:- 

"i/the appointment itself is in infraction of the rules or if it is in 
violation of the, provisions of .  the Constitution, illegality cannot be 
regularized. RatfIcation or regularizatiàn is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or ,  the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it apears that rnany'of them have been allowed to continue. Many of 

them have been engaged in one scheme Or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departrietits, the casual employes have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted .before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at leas!t for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The vey fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local P 1anchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engage 1d by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tibunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approaqhed this Tribunal, .aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C). dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the 'lopal residents of Agathi Islnd were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure 'd the  

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Council's were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 qnd prescribe it pi'Ospectively to the Panchayais for granting 
temporary status to casual labourers as per the parameters of the 
scheie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalilies are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the 'Lakshadweep 
Administration prescribes the scheme to the Panchavats for 
regularization of e/igble casual workers, no regular appoint/flea/s 
would be made by the Panchayats in respect of at least two third of 
thç. regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

('d) No casual workers, including the applicants, who are in she 
service of/he Panchaj)ais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications 6.1297 & 218 of 1998 had ejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru'sd the pleadings and other materials on 
record. We have also givei our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They rhight have continued to be engaged• 
subsequently by the succeeding local self Governmeru body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper auihority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert(Jlbales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed agains a'iy posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by Jie administratio/ and that would make all 
the dlfference. The Island Council or the Chairpersons, as the case 
may be, fbr reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dai4y rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administrationcould be considered 
regulai. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned no approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order folidiwing the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above oders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Depariment of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayáts. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagernents/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for, the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and theiefore 

necessarily the Panchayats have We power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 oF the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going 	by 	the decision in 	Naderkoya 	(Supra), this 	Tribunal 	has 	no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled For 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot he dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of' casual 

employees as held in Stale of Liaryana Ks. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that Some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods t:anging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that •  save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and. the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not.- constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4(t)  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/I TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc: which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those 'who come within (a) or (b) above. 

'N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the, waiting list (ward wise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categoty (a) or (b) abOvé they may make due 
representation and the same would be considered forthwith bythe 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject  to such a condition only 
their services could be disengaged. Rest of. the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labou/ers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended .by•the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgm9nt of the Division Bench 'of the Kerala ljligh Court in O.P.(CAT) 

No.l3l2Ol2 and No.606120)2, contending, inter-alia, that its policy is to 

give niinimum employment to maximum people at least for a few days in a 

year. in this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their seryices regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

	

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possibLe when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmety essential and unavoidable) is streamlined so 

as to avoid unnecessry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, disn'Jssed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014. I 
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